
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  DECEMBER-2024.

COURT CASE TYPE CASE NUMBER

1 06-12-2024 8826785887 24.07.2024

09-12-2024 9811161525 19.11.2024

10-12-2024 8447833470 06.12.2024

12-12-2024 9839211111 10.12.2024

24-12-2024 9643228307 12.12.2024

2 306 CS (COMM)/ 1329/2024 03-12-2024 9811161525 20.11.2024

306 CS (COMM)/ 1338/2024 04-12-2024 9878679003 22.11.2024

306 CS (COMM)/ 1375/2024 12-12-2024 9599862350 02.12.2024

306 CS (COMM)/ 1387/2024 17-12-2024 9212084750 06.12.2024

306 CS (COMM)/ 1388/2024 17-12-2024 8130189121 11.05.2022

306 CS (COMM)/ 1420/2024 21-12-2024 8527287243 20.12.2024

3 02.12.2021 9212888057 12.08.2024

09.12.2024 9971067110 02.12.2024

17.12.2024 9811217875 12.12.2024

19.12.2024 9810210832 11.12.2024

NO.
DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1343/2024

CS COMM-
1343/2024

PRASHANT
MALIK

pr.malik@gmai
l.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1352/2024

CS COMM-
1352/2024

SATYENDE
R KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1361/2024

CS COMM-
1361/2024

Geetanjali
Sharma

Advocate.134@
gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1373/2024

CS COMM-
1373/2024

SiddharthAr
ora

siddhaiiharora
@live.com 

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1424/2024

CS COMM-
1424/2024

TIRATH 
LAL
YADAV

advtirath@gma
il.com

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

SANJAY KUMAR 
JAIN  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail.com

SACHIN 
SHARMA  Vs  
SAGHIR AHMAD

PRAVEEN 
AGGARWA
L(P),

aggarwal86prav
een@gmail.com 

PARAGON 
SALES PVT LTD  
Vs  M/S JALAN 
TRADING 
CORPORATION

AKASH 
GUPTA(P),

advocatemishra
1102@gmail.co
m 

M/S NAHAR 
TRADING 
COMPANY  Vs  
MODA 
COCKTAIL

RAJ 
KUMAR 
SHARMA(P)
,

rajsharma_del
@yahoo.com 

RAKESH 
KUMAR MITTAL 
PROPRIETOR 
OF M/S KN 
MITTAL AND 
SONS  Vs  M/S 
TODARPUR 
AGRO 
PRODUCTS PVT 
LTD

Nipun 
Gupta(P),

legal.nkpartner
s@gmail.com 

M/S DEEPAK 
STEEL  Vs  
Municipal 
Corporation of 
Delhi

NAINA 
WALIA(P),

nainawalia301
@gmail.com 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1326/2024

BANK OF 
BARODA VS 
RAVINDER  
SOLANKI

CHITRA 
MALHOTR
A

CHITRAMALH
OTRALEGAL@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CSCOMM 
1349/2024

CLEAR MEDIA 
(INDIA)P.LTD.V
S SHABDOARTH

ABHAY 
SAHAI

BCD1969@GM
AIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CSCOMM 
1391/2024

M/S INVITY VS 
SRI LAKASHMI 
GENREAL 
STORE

DEEPAK 
VASHISHT

VASHISHTASS
OCIATES99@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1400/2024

STATE BANK OF 
INDIA VS 
VISHAL PROP 
M/S PARI ENTP

VIJAY 
PRAKASH

VIJAYPARKAS
H9682@GMAI
L.COM
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4 304 RECOVERY 06.12.2024 9811126091 27.11.2024

304 RECOVERY 06.12.2024 9650099833 27.11.2024

304 RECOVERY 10.12.2024 8447833470 06.12.2024

304 RECOVERY 13.12.2024 9555178859 30.11.2024

304 RECOVERY 16.12.2024 9810209575 28.11.2024

304 RECOVERY 16.12.2024 9971090069 06.12.2024

304 RECOVERY 17.12.2024 9999969211 11.12.2024

304 RECOVERY 20.12.2024 9810394594 16.12.2024

304 RECOVERY 20.12.2024 9267935344 NA 05.12.2024

304 RECOVERY 20.12.2024 9811038966 NA 29.11.2024

304 RECOVERY 20.12.2024 9711771000 12.12.2024

304 RECOVERY 20.12.2024 8527587553 29.10.2024

304 RECOVERY 13-12-2024 9555178859 30.11.2024

5

305

RECOVERY 04-12-2024 08.10.2021

305

RECOVERY 10-12-2024 8447833470 06.12.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS (COMM)-
1340/2024

NEPTUNE 
SYSTEMS PVT.. 
LTD. VS. MURLI 
ELECTRIC 
STORE

SH. ANKUR 
SINGHAL

ankursinghalad
vocate@gmail.c
om

CS (COMM)-
1339/2024

REVPRO 
HOTELS VS. 
MSX BUILDCON 
PVT. LTD.

SH. KAMAL 
KUMAR

kgconsorsllp@g
mail.com

CS (COMM)-
1374/2024

BANK OF 
BARODA V/S 
GEETA

GEETANJA
LI SHARMA

ADVOCATE.13
4@GMAIL.CO
M

CS(COMM)-
1378/2024

M/S VIJAY 
BEARING 
AGENCY VS. 
GODAVARI 
AGENCY 

SH. 
MAJEET 
SINGH

chandel08@gm
ail.com

CS 
(COMM)1383/2024

AWAL 
CREATIONS V/S 
UJJWAL 
MARKETING

GURMIT 
SINGH

LEGALASK@G
MAIL.COM

CS(COMM)135/202
4

M/S RA SPICES 
LLP V/S MAA 
BARAHI 
TRADING 
COMPANY

ANUBHAV 
BHASIN

ANUBHAVBHA
SIN88@GMAI
L.COM

CS(COMM)1386/20
24

M/S NAFEES 
IRON AND TIN 
STORE V/S 
MOHD IRFAN

MOHD 
FAHAD

MOHD_FARAZ
2002@YAHOO.
COM

CS 
(COMM)1405/2024

M/S MITTAL 
TIMBER 
TRADERS V/S 
NOIDA 
BUILDWELL

SANDEEP 
VISHNU

SANDEEPVISH
NU2001@YAH
OO.COM

CS(COMM)1406/20
24

MEENAKSHI 
TRADERS V/S 
RUKMANI 
ENTERPRISES

MANOJ 
GARG

CS 
(COMM)1407/2024

PARAGON 
INDUSTRIES 
LTD V/S 
EASYFIT 
CLOSURES

ANUJ 
GOYAL

CS 
(COMM)1408/2024

GAURAV GARG 
V/ AVON AGRO 
INDUSTRIES 
PVT LTD

RAKESH 
KUMAR

RAKESH.ADV
OCATE18@GM
AIL.COM

CS 
(cOMM)1410/2024

ANANT SHREE 
GUPTA V/S 
ASHUTOSH 
SHARMA

CHAVI 
MALHOTR
A

CHAVIMALHO
TRA8@OUTLO
OK.COM

CS 
(COMM)/1378/202
4

M/s VIJAY 
BEARING 
AGENCY Vs 
GODAVARI 
ENTERPRISE

Manjeet 
Singh(P),

ChandelO8@e
mail.com

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/1333/2024

PANKAJ 
KHANDELWAL 

PROPRIETOR OF 
KHANDELWAL 

INDUSTRIES  Vs  
HINA POPLI 

PROPRIETRESS 
OF SHRI DURGA 

INDUSTRIES

YOGESH 
GUPTA(P),

9211020083, 
9958056687

advoyogeshgugta
@gmail.com

CS 
(COMM)/1366/2024

BANK OF BARODA 
 Vs  KULDIP

Geetanjali 
Sharma(P),

advvocate.134@
gmail.com
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5

305

RECOVERY 18-12-2024 9267935344 NA 05.12.2024

6 410 CS (COMM) 1327/2024 03-12-2024 6201970125 23.11.2024

410 CS (COMM) 1334/2024 05-12-2024 9810823566 28.11.2024

410 CS (COMM) 1357/2024 10-12-2024 9811267045 29.11.2024

410 CS (COMM) 1355/2024 10-12-2024 9899092229 27.11.2024

410 CS (COMM) 1368/2024 11-12-2024 8447833470 06.12.2024

410 CS (COMM) 1381/2024 16-12-2024 9811703098 10.12.2024

410 CS (COMM) 1382/2024 16-12-2024 9811703098 10.12.2024

410 CS (COMM) 1394/2024 18-12-2024 9910290400 04.12.2024

410 CS (COMM) 1417/2024 21-12-2024 9953040048 18.12.2024

7 CIVIL SUIT 03.12.2024 9811452022 NA

CIVIL SUIT 03.12.2024 9811452022 NA

CIVIL SUIT 05.12.2024 VEERU PAL 7210384500 30.05.2024

CIVIL SUIT 11.12.2024 9654926809 NA

CIVIL SUIT 11.12.2024 9654926809 NA

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/1395/2024

MEENAKSHI 
TRADERS  Vs  OM 

SAI AGENCY

MANOJ 
GARG(P),

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

M/S CHAND 
BIDI COMPANY  
Vs  MOHD 
GALIB TRADING 
AS M/S EK 
CHAND BIDI 
COMPANY

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

RAVINDER 
SINGH KOHLI  
Vs  VINAY 
KUMAR SHAW

Nimish 
Chib(P),

nimishchib@g
mai.com

TRIVENI IMPEX 
PVT LTD  Vs  
MAHIMA 
INTERNATIONA
L AND ORS

Neeraj 
Gupta(P),

info@juslawoffi
ces.com

DABUR INDIA 
LIMITED  Vs  
CHETAN 
GULATI AND 
ORS

Manish 
Kumar 
Mishra

manish@inttla
dvocare.com

BANK OF 
BARODA  Vs  
PREETI 
SINGHAL

Geetanjali 
Sharma(P),

advocate.134@
gmail.com

PUMA SE  Vs  
Ashok Kumar

Prachi  
Gupta(P),

prachigupta@p
amslegal.com

PUMA SE  Vs  
Ashok Kumar

Prachi  
Gupta(P),

prachigupta@p
amslegal.com

SUPREME 
MARKETING 
AND ALLIED 
SERVICES PVT 
LTD  Vs  
HARVINDER 
SINGH

HITENDRA  
KUMAR 
NAHATA(P)
,

nahata.compan
y@gmail.com

KIMTI LAL 
CHOUDHARY  
Vs  VIKAS 
ARORA

ANMOL 
CHADHA(P)
,

chadha.anmola
dv@gmail.com

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP (I)(COMM) 
1300/2024

TATA CAPITAL 
LTD. VS SUNIL 
SEHRAWAT

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP (I)(COMM) 
1301/2024

TATA CAPITAL 
LTD. VS VISHAL 
NARESH 
CHANDRA 
GUPTA

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
1335/2024

HINDUJA 
HOUSING 
FINANCE LTD. 
VS HARMINDER 
SINGH

patinelawoffice
s@gmail.com

COURT ROOM 
302

OMP (I)(COMM) 
1333/2024

AXIS BANK LTD. 
VS AMIT

ANUPAM 
SINGH

anupamjsingh
@gmail.com

COURT ROOM 
302

OMP (I)(COMM) 
1334/2024

AXIS BANK LTD. 
VS SHADAB

ANUPAM 
SINGH

anupamjsingh
@gmail.com
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7

CIVIL SUIT 11.12.2024 9212338846 NA

CIVIL SUIT 12.12.2024 9811452022 NA

CIVIL SUIT 12.12.2024 9899299404 NA NA

CIVIL SUIT 16.12.2024 9711179207 10.12.2024

CIVIL SUIT 20.12.2024 9811740125 NA

CIVIL SUIT 19.12.2024 P.K. JAIN 9899666958 10.12.2024

CIVIL SUIT 19.12.2024 9999757185 03.12.2024

CIVIL SUIT 19.12.2024 9582539593 09.12.2024

CIVIL SUIT 20.12.2024 9350871245 NA 16.12.2024

CIVIL SUIT 20.12.2024 9582539593 09.12.2024

CIVIL SUIT 20.12.2024 9582539593 13.12.2024

CIVIL SUIT 21.12.2024 9810210832 11.12.2024

CIVIL SUIT 23.12.2024 9811037869 11.12.2024

8 NIL

9 CS (COMM.) 03-12-2024 9990366723 02-12-2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(COMM) 
105/2024

ANITA 
KHOKHAR 
CONSTRUCTION 
AND 
EARTHMOVERS 

ROHIT 
KUMAR 

rohitkumaradv
925@gmail.co
m

COURT ROOM 
302

OMP(I)COMM 
1346/2024

DCB BANK LTD. 
VS FIROZ 
YAMIN

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
302

ARB.A (COMM) 
3/2024

M/S LIPI 
EXPORTS PVT. 
LTD. VS M/S 
NEO GROWTH 
CREDIT PVT. 
LTD.

VIPIN 
NANDWAN
I

COURT ROOM 
302

CS(COMM) 
1384/2024

MADHVI 
SHARMA VS 
NIKHIL KAMRA

AJAY 
SEJWAL

gak.cop@gmail.
com

COURT ROOM 
302

OMP (I)(COMM) 
1379/2024

ADITYA BIRLA 
FINANCE LTD. 
VS M/S SHRI 
KRISHNA 
MOBILE AND 
ORS.

AJAY 
UPPAL

VIRTUOUS.PE
OPLE 
@GMAIL.COM

COURT ROOM 
302

CS(COMM) 
1401/2024

VIJAY ABROL VS 
MAHAVIR 
ENTERPEISES

aypetrademark
@gmail.com

COURT ROOM 
302

CS(COMM) 
1403/2024

HERO MOTO 
CORP LTD. VS 
SHYAM 
ENTERPRISES

KUNAL 
KHANNA

IP.KUNALKHA
NA@GMAIL.C
OM

COURT ROOM 
302

CS(COMM) 
1404/2024

RAJKAMAL 
PRAKASHAN 
PVT. LTD. VS 
LUXMI 
PUBLISHING 
HOUSE

AMREESH 
ANAND

BAKEELSAB@
GMAIL.COM

COURT ROOM 
302

CS(COMM) 
1412/2024

M/S PAULCO 
MOTORS VS M/S 
YFC PROJECTS 
PVT. LTD.

MURARI 
LAL 
SHARMA

COURT ROOM 
302

CS(COMM) 
1413/2024

RAJKAMAL 
PRAKASHAN 
PVT. LTD. VS 
JYOTI BOOK 
DEPOT PVT. 
LTD.

ARVIND 
JAIN

BAKEELSAB@
GMAIL.COM

COURT ROOM 
302

CS(COMM) 
1414/2024

RAJKAMAL 
PRAKASHAN 
PVT. LTD.VS 
SATYA BHAWAN 
PUBLICATION 
BOOK DEPOT

AMREESH 
ANAND

BAKEELSAB@
GMAIL.COM

COURT ROOM 
302

CS(COMM) 
1416/2024

STATE BANK OF 
INDIA VS SUNIL 
PATEL

VIJAY 
PRAKASH 

VIJAYPRAKAS
H9682@GMAI
L.COM

COURT ROOM 
302

CS(COMM) 
1419/2024

STATE BANK OF 
INDIA VS SUNIL 
PATEL

 M. TARIQ 
FAROOQI

mtf2474@gmail
.com

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1328/202
4

Canara Bank  Vs  
Bakul Sharma

Pratap 
Chandra  
Rana(P),

prarana25000
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
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ROOM
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9

03-12-2024 9811452022 02-12-2024

03-12-2024 9811452022 02-12-2024

CS (COMM.) 06-12-2024 05-12-2024

CS (COMM.) 06-12-2024 9871441764 05-12-2024

06-12-2024 05-12-2024

09-12-2024 9811070396 07-12-2024

10-12-2024 9654926809 09-12-2024

10-12-2024 9654926809 09-12-2024

10-12-2024 9654926809 09-12-2024

12-12-2024 9811452022 11-12-2024

16-12-2024 9711785812 NA 13-12-2024

CS (COMM.) 17-12-2024 9990366723 16-12-2024

24-12-2024 9811452022 13-12-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1296/202
4

TATA CAPITAL 
LTD  Vs  
DHARAMRAJ 
CONSTRACTS 
INDIA PVT LTD

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1295/202
4

TATA CAPITAL 
LTD  Vs  
BHAGWAN 
SINGH

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1348/202
4

RAJESH GUPTA  
Vs  AMIT 
MEHTA

Paritosh 
Garg(P),

9540521935, 
8700363257

rajk16516@gma
il.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1342/202
4

Sh Rajender 
Kumar Gupta  Vs  
Municipal 
Corporation of 
Delhi

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/554/2024

RAJIV 
AGGARWAL  Vs  
UNION OF 
INDIA 
THROUGH CAO 
CONSTRUCTION

SANJAY 
BANSAL(P),

9810959432, 
79602742

mail2sanjayban
sal@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/561/2024

KAMAL GUPTA  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI

DEVENDER 
KUMAR 
JAIN(P),

pankajkotra@y
ahoo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1322/202
4

AXIS BANK LTD  
Vs  DHIRAJ 
KUMAR

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1320/202
4

AXIS BANK LTD  
Vs  KAPIL 
KUMAR

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1321/202
4

AXIS BANK LTD  
Vs  SEHRUDDIN

Anupam 
Singh(P),

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1348/202
4

DCB BANK LTD  
Vs  SANDEEP 
INDER

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/568/2024

Punjab National 
Bank  Vs  Zanif 
ahmed

Sarvjeet  
Yadav(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/1393/202
4

Canara Bank  Vs  
Sachin Ahuja

Pratap 
Chandra  
Rana(P),

prarana25000(
Zligmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1382/202
4

PNB HOUSING 
FINANCE LTD  
Vs  MR 
KAVIYARSAN

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

9

04-12-2024 9·1-9560275913 03-12-2024

13-12-2024 9811452022 12-12-2024

10 307 Civil 10-12-2024 9811514844 06.12.2024

307 Civil 11-12-2024 9810680082 10.12.2024

307 Civil 18-12-2024 989966658 10.12.2024

307 Civil 20-12-2024 989966658 10.12.2024

307 Civil 21-12-2024 9810732524 06.12.2024

307 Civil 23-12-2024 MOHIT RAJ 8800792205 19.12.2024

11 CS (COMM) 04-12-2024 9811161525 20.11.2024

CS (COMM) 09-12-2024 Vikrant Jain 9811377679 29.11.2024

CS (COMM) 11-12-2024 9811161525 19.11.2024

CS (COMM) 12-12-2024 9811161525 04.12.2024

CS (COMM) 17-12-2024 Praveen Suri9810928188 14.12.2024

CS (COMM) 19-12-2024 9999757185 03.12.2024

12 401 CS COMM 1337/2024 05.12.2024 9810159436 02.12.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

Execution 
(Comm)/547/2024

SHIVA 
INDUSTRIES Vs 
MAHESHWARY 
BROTHERS

Mohd 
Mohsin Raja

mohsinrajaI47
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM.)

OMP (I) 
(COMM)/1356/202
4

DCB BANK LTD 
Vs RUSTAM M

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/1359/202
4

Kiran Shorewala  
Vs  Meenakshi

ASHWINI 
MISHRA

ashwani.mishra
1@yahoo.co.in

CS 
(COMM)/1369/202
4

ARADHYA 
STEELS  Vs  
CHANDRABHAN

Arvind  
Kumar

kumar_arvindk
aku@yahoo.co.i
n

CS 
(COMM)/1397/202
4

Vijay Abrol  Vs  
Himanshu 
Rastogi

PARMOD 
KUMAR 
JAIN

aypetrademark
@gmail.com

CS 
(COMM)/1411/2024

VIJAY ABROL  
Vs  LAKSHAY

PARMOD 
KUMAR 
JAIN

aypetrademark
@gmail.com

CS 
(COMM)/1418/202
4

M/S HORIZON 
ITI CO  Vs  M/S 
HI TECH INFRA

MOHD 
UWAIZ

jk9254886@gm
ail.com

CS 
(COMM)/1421/202
4

PUNJAB 
NATIONAL 
BANK  Vs  
PRACHI 
SHARMA

mohitrajadvoca
te@gmail.com

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

CS 
(COMM)/1331/202
4 

SONU BHATIA 
Vs MUNICIPAL 
COPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1351/202
4 

M/S VASTRAM 
INDIA PVT LTD 
Vs M/s R-86

advocatewidu@
gmail.com

COURT ROOM 
310

CS 
(COMM)/1367/202
4 

M/s N S 
CHAUDHARY Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1377/202
4 

VIKAS 
AGGARWAL Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
310

CS 
(COMM)/1389/202
4 

SHRI ISHWAR 
DASS 
KHETWANI Vs 
SHRI PRAMOD 
KUMAR BEDI 
AND ORS

praveensuri73
@gmail.com 

COURT ROOM 
310

CS 
(COMM)/1402/202
4 

HERO 
MOTOCORP 
LIMITED Vs 
MAA JWALA 
ENTERPRISES 
through its 
proprietor 
Sandeep 
Mordhiya

Kunal 
Khanna

ip.kunalkhanna
@gmail.com 

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

M/S PIONEER 
PUBLICITY 
CORPORATION 
PVT LTD V/S 
UNION 
BUILDMART 
PVT LTD

RAMESH 
KUMAR

RAMESH_KU
MAR_COMPA
NY@YAHOO.C
O.IN



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 CS COMM 1336/2024 05.12.2024 21.11.2024

401 CS COMM 1345/2024 06.12.2024 13.11.2024

401 CS COMM 1346/2024 06.12.2024 13.11.2024

401 CS COMM 1344/2024 06.12.2024 8686047570 18.09.2024

401 CS COMM 1353/2024 07.12.2024 9871340160 13.09.2024

401 CS COMM 1356/2024 10.12.2024 9811267045 29.11.2024

401 CS COMM 1364/2024 10.12.2024 9811022221 21.11.2024

401 OMP COMM 104/2024 10.12.2024 9311103099

401 CS COMM 1370/2024 11.12.2024 9890410729 02.12.2024

401 OMP I COMM 1336/2024 11.12.2024 9654926809

401 MISC DJ 703/2024 06.12.2024 9811022221

401 OMP I COMM 1339/2024 11.12.2024 9811452022

401 OMP I COMM 1351/2024 12.12.2024 9811452022

401 566/2024 12.12.2024 9871914080

401 CS COMM 1376/2024 12.12.2024 9873292200

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

M/S K.C 
KHANDELWAL 
& CO. V/S M/S 
SAWARIYA  
COLLECTION

M/S FROMAL 
JUNCTION V/S 
M/S 
LAKHDATAR 
TEXTILES & 
ORS

DIXIT 
MEHTA

M/S RUDRA 
TEXTILE 
COMPANY V/S 
M/S WZ 
FASHION & ORS

DIXIT 
MEHTA

M/S HIGH 
FIELD 
DISTILLERS& 
BOTTLERS PVT 
LTD V/S 
RAMDIYA 

PRITESH 
KUMAR

PRITESH 
2092@GMAIL.
COM

PAWAN CHOTIA 
V/S M/S BABA 
TEA & CO. & 
ORS

VARUN 
JAIN

M/S TRIVENI 
IMPEX PVT LTD 
V/S M/S ASSAM 
SUPARI 
TRADERS & ORS

NEERAJ 
GUPTA

INFO@JUSLA
WOFFICES.CO
M

M/S HARLAL 
GUPTA V/S M/S 
SAMPAX INDIA 
& ORS

M.U.REHM
AN

MUREHMAN1
23@GMAIL.CO
M

M/S NIRMALA 
CABLE & ORS 
V/S VIKAS 
CABLE & ORS

REVATHY 
RAGHAVAN

UNION BANK 
OF INDIA V/S 
SATYAPAL 
SINGH 
THROUGH 
LEGAL HEIRS

KAMALJEE
T SINGH 
RANOT

KAMALJEETSI
NGHRANOT@
GMAIL.COM

AXIS BANK V/S 
CEENA ATTREE

ANUPAM 
SINGH

ANUPAiSINGH
@GMAIL.COM

HARLAL GUPTA 
V/S M/S 
SAMPEX INDIA

M.U.REHM
AN

MUREHMAN1
23@GMAIL.CO
M

DCB BANK V/S 
LEELU RAM

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

DCB BANK V/S 
RAJEEV KUMAR

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

EXECUTION 
COMM

M/S DURGA 
AGRO SEEDS 
FARM V/S M/S 
NATIONAL 
SEEDS 
CORPORATION

MANISH 
TIWARI

OFFICEDEVAS
A@GMAIL.CO
M

M/S CELESTIAL 
KNITS & FAB 
PVT LTD V/S 
MS. VIDUSHI 
TYAGI

JAWAHAR 
GOYAL

GOELJAWAHA
RLAL@GMAIL.
COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 MISC DJ 727/2024 16.12.2024

401 MISC DJ 737/2024 19.12.2024

401 CS COMM 1415/2024 20.12.2024 9213516713 16.12.2024

401 584/2024 21.12.2024 9811112087

401 CS COMM 1380/2024 13.12.2024 RAJAN 9582218588

13 CIVIL SUIT 03.12.2024 9811161525 NA

CIVIL SUIT 03.12.2024 9811389028 NA NA

CIVIL SUIT 03.12.2024 9811452022 NA

CIVIL SUIT 10.12.2024 9999757185 03.12.2024

CIVIL SUIT 11.12.2024 9810474101 25.11.2024

CIVIL SUIT 11.12.2024 9811452022 NA

CIVIL SUIT 12.12.2024 9811452022 NA

CIVIL SUIT 17.12.2024 9873101002 13.12.2024

CIVIL SUIT 16.12.2024 9810589235 NA

CIVIL SUIT 17.12.2024 9910007125 NA

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

ICICI BANK LTD 
V/S CHANDRA 
PRAKASH

M/S KIRAN 
ROADWAYS P 
LTD V/S M/S 
GOVIND CABLE 
INDUSTRIES

AMAR KUMAR 
V/S OPERA 
GLOBAL PVT 
LTD

NIKESH 
JAIN

NIKESH JAIN 
ADVOCATE@G
MAIL.COM

EXECUTION 
COMM

SAHIL GUPTA 
V/S M/S 
MARKETING 
KING ONLINE P 
LTD

SANJAY 
PADAM 
JAIN

SPJAINLAWFI
RM@GMAIL.C
OM

JAVED 
QURESHI V/S 
GULZAR 
QURESHI & ORS

LEGALSHIELD
INDIA.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

EX.(COMM) 
544/2024

KRISHAN 
KUMAR GUPTA 
VS MCD

satyendra 
kumar singh

sksingh116@gm
ail.com

COURT ROOM 
402

EX.(COMM) 
545/2024

M/S S CHAND 
AND CO. LTD. 
VS GOPALA 
KRISHNAN 
VENKATRAMAN

ANJU 
BAGAI

COURT ROOM 
402

OMP(I) COMM 
1297/2024

TATA CAPITAL 
LTD. VS 
MANVENDRA 
SINGH 

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

CS(COMM) 
1360/2024

HERO 
MOTOCORP. 
LTD. VS JAI 
BHARAT 
PLASTIC 
INDUSTRIES

KUNAL 
KHANNA

IP.KUNALKHA
NNA@GMAIL.
COM

COURT ROOM 
402

CS(COMM)1371/20
24

ROHIT MITTAL 
VS M/S MORYA 
FACILITY 
MANAGEMENT 
SERVICES PVT. 
LTD.

SANDEEP 
JINDAL

sandeepjindals
@rediffmail.co
m

COURT ROOM 
402

OMP(I) COMM 
1338/2024

DCB BANK LTD. 
VS NARESH 
KUMAR

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

OMP (I) 
(COMM)/1352/202
4

DCB BANK LTD. 
VS VISHVJEET 
SINGH

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

CS(COMM)1392/20
24

CANARA BANK 
Vs PIYUSH 
GOYAL

PRANAY 
SHARMA

PRANAY7ADV
O@GMAIL.CO
M

COURT ROOM 
402

OMP(I) COMM 
107/2024

VED PRAKASH 
MITTAL VS. 
NIRMAL BANG 
SECURITUES 
PVT, LTD

O. P 
PAHUJA 
ADV

OPPAHUJA@Y
AHOO.CO.IN

COURT ROOM 
402

EX.(COMM) 
574/2024

MCD VS. MANOJ 
COMPUTER 
WORLD 
PVT.LTD

SAHIL 
AERON

INDIAAERSON
@GMAIL,COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

13

CIVIL SUIT 18.12.2024 9811452022 NA

CIVIL SUIT 21.12.2024 9871441766 17.12.2024

14 WEST CS 05-12-2024 9911444100 03-12-2024

CS 06-12-2024 9811179171 14-10-2024

CS 10-12-2024 9871365547 02-12-2024

CS 11-12-2024 9810005591 09-12-2024

OMP 16-12-2024 9560099232 Not Mentioned 04-12-2024

CS 17-12-2024 9810069880 19-02-2024

cs 21-12-2024 9811224831 11-12-2024

cs 21-12-2024 9313321174 16-12-2024

15 WEST CS COMM 1024/2024 03.12.2024 8275092500 01.12.2024

CS COMM 5848/2024 06.12.2024 9999330725 04.12.2024

CS COMM 5847/2024 06.12.2024 9953538322 04.12.2024

CS COMM 586/2024 11.12.2024 9810541013 10.12.2024

CS COMM 5865/2024 13.12.2024 8700141454 05.12.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

OMP (I) 
(COMM)/1373/202
4

DCB BANK LTD. 
VS REKHA 
PURANCHAND

ANISH 
BHOLA

anish_bhola17
@yahoo.com

COURT ROOM 
402

CS(COMM) 
1422/2024

M/S R K GOEL 
ABHAY KUMAR 
JAIN VS MCD

A.K. 
TRIVEDI

aktrivedilawoffi
ces@gmail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/5845/202
4

MOHINDER 
YADAV AND 
SONS (HUF)  Vs  
AMIT KUMAR 
GOEL AND ANR

Chirag 
Alagh(P),

alaghs409@gm
ail.com

CS 
(COMM)/5850/202
4

CANARA BANK  
Vs  PARKH 
PROPRIETOR 
OF M/S K D 
ENTERPRISES

SANJAY 
AGGARWA
L(P),

legalyukti63@g
mail.com

CS 
(COMM)/5859/202
4

TRINITY 
FINLEASE PVT 
LTD  Vs  AVTAR 
TALWAR

GAGAN 
JINDAL(P),

adv.gagan.jinda
l@gmail.com

CS 
(COMM)/5860/202
4

RAM PAL SINGH 
--  Vs  
TAKESHWAR 
GUPTA AND 
ANR

Manish  
Tanwar(P),

manishadvo@g
mail.com

OMP (I) 
(COMM)/331/2024

SMFG India 
Credit Co Ltd  Vs  
SUNITA 
SHARMA

Karan 
Chhibber(P)
,

CS 
(COMM)/5872/202
4

OM BUILDING 
MATERIAL 
SUPPLIER AND 
ANR  Vs  M/S 
DILIP SOLANKI 
AND 
ASSOCIATES

Ikrant 
Sharma(P),

IKRANTSHAR
MA738@GMAI
L.COM

CS 
(COMM)/5883/202
4

KUNAL 
AGARWAL Vs 
M/S MARK 
TECH 
POLYMERS 
PRIVATE LTD 
AND ORS

NAVNEET 
GOYAL(P),

navneetgoyal.a
dv@gmail.com

CS 
(COMM)/5884/202
4

M/S OSWAL 
WOOD CRAFTS 
Vs M/S ANIKET 
ENTERPRISES

Rahul 
Kumar 
Pandit(P),

adv.rkpaliwal@
gmail.com

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

BANK OF 
BARODA VS. 
AADI 
MEDICARE 
SOLUTIONS

AMIT 
MAHALIY
AN

rkumar.adv195
4@gmail.com

STATE BANK 
OF INDIA VS. 
SUBHASH 
CHANDER 
BHOLA

SUNIL 
SEHRAWA
T

delhi.lawyers76
@yahoo.com

METAFIX 
INDUSTRIES 
PVT LTD VS. 
SHWETA 
SINGHAL 

SATISH 
CHANDER 
BAJAJ

VINOD 
KAPOOR VS. 
JIRENDER 
SONI

GURMUK
H SINGH

gurmukhsingha
dv@gmail.com

PUNJAB 
NATIONAL 
BANK VS. 
POOJA 
NARANG

ANUJ 
KUMAR

anujk4882@gm
ail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST

CS COMM 5870/2024 17.12.2024 S.K. GARG 9810693124 11.12.2024

CS COMM 5871/2024 17.12.2024 9811101222 13.12.2024

16 WEST 03-12-2024 Not Mentioned Not Mentioned

04-12-2024 Not Mentioned Not Mentioned

04-12-2024 Not Mentioned Not Mentioned

05-12-2024 Not Mentioned Not Mentioned

Misc DJ/776/2024 05-12-2024 9311405040

05-12-2024 9311405040

05-12-2024 9212226354 21-10-2024

07-12-2024 Not Mentioned Not Mentioned

06-12-2024 Not Mentioned Not Mentioned

07-12-2024 Not Mentioned Not Mentioned

10-12-2024 9811179171 04-09-2024

10-12-2024 9718354614 27-11-2024

11-12-2024 9811015339

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SHREE 
KRISHNA 
POLYMERS 
VS. ANSHU 
CHAWLA

skgarg1074@g
mail.com

AMARJEET 
SINGH 
KHANNA VS. 
SPECTRUM E 
TECH PVT LTD

SONAL 
ANAND

sanand@aa-
partnersca

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

Execution 
(Comm)/352/2024

Yashu Kalra  Vs  
Nikitasha Home 
Appliances Pvt 
Ltd BWS

HEMANT 
KUMAR 
CHATURVE
DI(P),

Not 
Mentioned

Execution 
(Comm)/358/2024

AUTOVIKAS 
SALES AND 
SERVICE PVT 
LTD THROUGH 
ITS AR SH 
DHARAMVIR 
SINGH  Vs  
AVINASH RAI

YOMESH 
SHARMA(P)
,

Not 
Mentioned

Execution 
(Comm)/355/2024

AUTOVIKAS 
SALES AND 
SERVICE PVT 
LTD  Vs  
AVINASH RAI

YOMESH 
SHARMA(P)
,

Not 
Mentioned

Execution 
(Comm)/360/2024

AUTOVIKAS 
SALES AND 
SERVICE PVT 
LTD THROUGH 
ITS AR SH 
DHARAMVIR 
SINGH  Vs  
AVINASH RAI

YOMESH 
SHARMA(P)
,

Not 
Mentioned

Sandeep Murada  
Vs  Max Publicity 
and 
Communication 
Pvt Ltd

viren 
Chaudhary(
P),

adv.viren@lexla
ama.com

Not 
Mentioned

CS 
(COMM)/5844/202
4

M/s APEX 
STATUTORY 
COMPLIANCE 
ADVISORS PVT 
LTD  Vs  M/s 
SARA ABODE 
PRIVATE 
LIMITED

Sanjeev 
Advocate(P),

adv.viren@lexla
ama.com

CS 
(COMM)/5841/202
4

M/S GLOBEX 
BATHING 
SOLUTIONS  Vs  
SMT SULEKHA

Surinder 
Singh(P),

advsurindersin
gh@gmail.com

Execution 
(Comm)/369/2024

M/S SRI 
BANKEY BIHARI 
DAIRY AND 
PANEER 
BHANDAR  Vs  
M/S HOTEL 
WORLD 
SQUARE

RATTAN  
MISHRA(P),

Not 
Mentioned

Execution 
(Comm)/366/2024

M/S SIR 
BANKEY BIHARI 
DAIRY AND 
PANEER 
BHANDAR  Vs  
M/S JAZBAA 
BAR AND 
LOUNGE

RATTAN  
MISHRA(P),

Not 
Mentioned

Execution 
(Comm)/368/2024

Sanjay Mongia  
Vs  Sukhvinder 
Singh

Varun  
Ahuja(P),

Not 
Mentioned

CS 
(COMM)/5857/202
4

Canara Bank  Vs  
PAWAN NAGPAL

SANJAY 
AGGARWA
L(P),

LEGALYUKT@
GMAIL.COM

CS 
(COMM)/5856/202
4

BANK OF 
BARODA  Vs  
ANKIT KUMAR

TARUNESH 
KUMAR(P),

adv.tarun8@g
mail.com

OMP (I) 
(COMM)/304/2024

YES BANK LTD  
Vs  PARAS 
MALHOTRA

SACHIN 
KATYAL(P)

katyalsachin20
08@gmail.com

Not 
Mentioned



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

11-12-2024 9811015339

11-12-2024 9811015339

12-12-2024 9811015339

12-12-2024 9811015339

12-12-2024 9811015339

12-12-2024 9811015339

12-12-2024 9871040589

13-12-2024 9467194651 info@zlc.co.in 10-12-2024

17-12-2024 9871158578 12-12-2024

17-12-2024 9013748553 05-12-2024

19-12-2024 9810222212 16-12-2024

19-12-2024 9560905884 24-10-2024

19-12-2024 Not Mentioned Not Mentioned

20-12-2024 9213142242

21-12-2024 9910037222 17-12-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM)/305/2024

YES BANK LTD  
Vs  SANJU DEVI

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/303/2024

YES BANK LTD  
Vs  ASHOK 
SHARMA

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/322/2024

YES BANK LTD  
Vs  PRADEEP 
KUMAR

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/321/2024

YES BANK LTD  
Vs  VIRENDRA 
THAKUR

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/320/2024

YES BANK LTD  
Vs  RAHUL 
NAWAB SINGH

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/319/2024

YES BANK LTD  
Vs  DIVYAM 
GUPTA

KARTIK 
KUMAR(P),

katyalsachin20
08@gmail.com

Not 
Mentioned

OMP (I) 
(COMM)/318/2024

ORIX LEASING 
AND FINANCIAL 
SERVICES 
INDIA LTD  Vs  
PAISA BAZAAR 
MARKETING 
AND 
CONSULTING 
PRIVATE 
LIMITED

Sunita 
Singh(P),

INDOLEXLAW
@GMAIL.COM

Not 
Mentioned

CS 
(COMM)/5864/202
4

Mogli Labs India 
Private Limited  
Vs  APS Hydro 
Private Limited

Harsh 
Vardhan(P),

CS 
(COMM)/5869/202
4

Union Bank Of 
India  Vs  M/S 
TIWARI STORE 
THROUGH ITS 
PROPRIETOR 
SH MANOJ 
KUMAR TIWARI

RAKHI 
BUDHIRAJ
A(P),

budhirajagrp@
gmail.com

CS 
(COMM)/5868/202
4

Sudhir Gupta 
proprietorship of 
M/S SOFTNET 
IT SOLUTIONS  
Vs  Mohit 
Wadhwa Manu 
Proprietorship of 
M/S WADHWA 
HOUSE

Akrati 
Gupta(P),

attu857@gmail.
com

CS 
(COMM)/5878/202
4

DEOGUN 
INDUSTRIES 
PRIVATE 
LIMITED  Vs  
Vewtron India 
Electronics 
Private Limited

JASPREET 
SOKHI(P),

infojaspreet89
@gmail.com

CS 
(COMM)/5877/202
4

M/S Varun 
Builders Through 
its proprietor 
Varun Khurana  
Vs  Municipal 
Corporation of 
Delhi Through its 
commissioner

Robin 
Bhardwaj(P)
,

robinbhardwaj5
29@gmail.com

Execution 
(Comm)/385/2024

Romsons 
Medsource  Vs  
Medezone

Vishal  
Garg(P),

Not 
Mentioned

OMP (I) 
(COMM)/347/2024

Orix Leasing 
financial service 
india ltd  Vs  
Gamepind 
entertainment 
Pvt Ltd

ABID  
AHMAD(P),

abidahmadadvo
cate@gmail.co
m

Not 
Mentioned

CS 
(COMM)/5882/202
4

FABCARE INDIA 
PRIVATE 
LIMITED  Vs  
JABALPUR 
GARMENT AND 
FASHION 
DESIGN 
CLUSTER 
ASSOCIATION

HIMANSHU 
BUTTAN(P),

himanshubutta
n@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

21-12-2024 9871040589

24-12-2024 Not Mentioned Not Mentioned

24-12-2024 Not Mentioned Not Mentioned

45630 Not Mentioned Not Mentioned

44912 9560905884 24-10-2024

45639 9717173272

45632 9811835294 27-11-2024

45632 Not Mentioned Not Mentioned

17 WEST CS (COMM) 04-12-2024 PRIYA 9810910312 02-120-2024

CS (COMM) 04-12-2024 9811227765 20-07-2024

CS (COMM) 05-12-2024 9811962836 27-11-2024

CS (COMM) 07-12-2024 9971281573 20-08-2024

CS (COMM) 10-12-2024 9311325398 05-12-2024

11-12-2024 011-26211488 NA

11-12-2024 011-26211488 NA

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM)/350/2024

AXIS BANK 
LIMITED  Vs  
NIRANIAN

Sunita 
Singh(P),

INDOLEXLAW
@GMAIL.COM

Not 
Mentioned

Execution 
(Comm)/392/2024

Eltecks India 
Private Limited 
Through Ar Ankit 
Jain  Vs  RAJNI 
BALA

AADESH 
SARASWAT
(P),

Not 
Mentioned

Execution 
(Comm)/391/2024

Airens Marketing 
Private Ltd  Vs  
RAJAT GUPTA

Yogesh 
Vidyakar(P),

Not 
Mentioned

Execution 
(Comm.)/357/2024

AUTOVIKAS 
SALES AND 
SERVICE PVT 
LTD THROUGH 
ITS AR SH 
DHARAMVIR 
SINGH Vs 
AVINASH RAI

Not 
Mentioned

CS 
(COMM)/979/2022

DENTSPLY 
INDIA PVT LTD 
Vs CERA TECH 
DENTAL 
LABORATORY

Robin 
Bhardwaj(P)
,

robinbhardwaj5
29@gmail.com

CS 
(COMM)/5862/202
4

M/S INTECH 
ENGINEERS Vs 
M/S RADHA 
KRISHNA 
ENTERPRISES

Ashima 
Gupta (P)

adv.ashimagupt
a@gmail.com

Not 
Mentioned

CS 
(COMM)/5851/202
4

Ravi Kapoor Vs 
MOHIT CHUGH

Neeraj 
Kumar

MALHOTRAA
DV@GMAIL.C
OM

Execution 
(Comm.)/367/2024

M/S SRI 
BANKEY BIHARI 
DAIRY AND 
PANEER 
BHANDAR Vs 
M/S JSM 
CORPORATION 
PRIVATE 
LIMITED

Not 
Mentioned

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/5838/202
4

M/S PARVATI 
OIL AND 
CHEMICALS VS 
ARVIND YADAV

rglaw@gmail.co
m

CS 
(COMM)/5842/202
4

NAVEEN JAIN 
VS LAXMI 
ENTERPRISES

STUTU 
WASAN

wason&wason
@gmail.com

CS 
(COMM)/5843/202
4

M/S OMSONS 
MARKETING 
PVT. LTD. VS 
M/S LOVI 
ADVERTISING 
AND PUBLICITY 
PVT. LTD.

IRSHAD 
AHMAD

adv.irshad12gm
ail.com

CS 
(COMM)/5852/202
4

ANIL BANSAL 
VS M/S HIGH 
GYP 
INDUSTRIES 
AND ORS.

BHAVYA 
NIHALINI

victoremlawcha
mber219@gmai
l.com

CS 
(COMM)/5855/202
4

M/S NAYASA 
SUPERPLAST VS 
TRIVENI  GLASS 
INTERNATIONA
L

SURINDER 
SINGH

surender1@gm
ail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/299/202
4

YES BANK LTD 
VS MANJU DEVI

SACHIN 
KATYAL

legal@katyalass
ociate.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/300/202
4

YES BANK LTD 
VS OM 
PARKASH

SACHIN 
KATYAL

legal@katyalass
ociate.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

11-12-2024 011-26211488 NA

11-12-2024 011-26211488 NA

12-12-2024 011-26211488 NA

12-12-2024 011-26211488 NA

CS (COMM) 13-12-2024 9717173272 13-12-2024

CS (COMM) 16-12-2024 9312520717 10-12-2024

21-12-2024 9811133644 NA

ARB.A 09-12-2024 9810155090 04-12-2024

CS (COMM) 18-12-2024 9811101222 13-12-2024

18 WEST 1020/2024 02-12-2024 9810379033 02-12-2024

5840/2024 05-12-2024 9891146454 05-12-2024

5849/2024 06-12-2024 9910291290 06-12-2024

5866/2024 16-12-2024 9212888057 16-12-2024

5876/2024 19-12-2024 Varun Bedi 8285672608 19-12-2024

19 WEST Misc DJ/764/2024 02-12-2024 9212172077 29/11/24

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/301/2024

YES BANK LTD 
VS ADITI 
MEHTA

SACHIN 
KATYAL

legal@katyalass
ociate.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/302/202
4

YES BANK LTD 
VS MOHD 
TANVIRUDDIN

SACHIN 
KATYAL

legal@katyalass
ociate.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/307/202
4

YES BANK LTD 
VS MONIKA 
CHAUHAN

SACHIN 
KATYAL

legal@katyalass
ociate.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/308/202
4

YES BANK LTD 
VS SANDEEP 
KUMAR 
SAHARAN

SACHIN 
KATYAL

legal@katyalass
ociate.com

CS 
(COMM)/5863/202
4

M/S INTECH 
ENGINEERS VS 
M/S PVS GRAB 
LIFT

ASHIMA 
GUPTA

ashimagupta@g
mail.com

CS 
(COMM)/5867/202
4

PUNJAB 
NATIONAL 
BANK VS MS 
MONA SIBAL

SUDESH 
KUMAR 
SHARMA

sharmasudesh5
90@gmail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/348/202
4

SHRIRAM 
FINANCE LTD 
VS DASRATH 
SINGH

MANOJ 
KUMAR

manoj.adv@gm
ail.com

ARB. A. 
(COMM.)/9/2024

SHAKTI 
ENTERPRISES 
AND ANR VS 
NEO GROWTH 
CREDIT PVT 
LTD AND ANR

SANJAY 
VERMA

sanjayverma@y
ahoo.com

CS 
(COMM)/5875/202
4

MR AMARJEET 
SINGH KHANNA 
AND ANR VS MS 
SPECTRUM 
INFRA 
VENTURES PVT 
LTD

SONAL 
ANAND 

sanand@asa-
partner.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/1020/
2024

Ashwyn Gupta 
Proprietor of 
Sadbhav 
Enterprises Vs R 
K Patel and Co 
through its 
partners and 
others

R.K. 
SHARMA

rk.sharma.adv1
@gmail.com

CS 
(COMM)/5840/
2024

SHRI AKSHAY 
JAIN Vs 
GUFRAN

MOHD. 
BABAR

mohdbabaradv
@gmail.com

CS 
(COMM)/5849/
2024

MS LAADRO GC 
PVT LTD Vs MS 
RIMS INDIA PVT 
LTD

ABHISHEK 
SINGH

advocate@lai-
law.com

CS 
(COMM)/5866/
2024

CANARA BANK 
Vs SHARVAN 
KUMAR PROP 
SK 
ENTERPRISES

Chitra 
Malhotra

Chitramalhotral
egal@gmail.co
m

CS 
(COMM)/5876/
2024

SARAOGI SUPER 
SALES PVT LTD 
Vs SHAMIM 
AHMAD

advocatevarunb
edi@gmail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Misc 
DJ/764/2024

DENTSPLY 
INDIA PVT LTD 
Vs GHANSHYAM 
GUPTA 
SWATIMITTAL

Vishal 
Chauhan

contact@univer
sallegalarena.co
m



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

02-12-2024 9990503001 29/11/24

06-12-2024

06-12-2024

10-12-2024 9711377067 07/12/24

11-12-2024 8800256318 10/12/24

12-12-2024 8800256318 10/12/24

12-12-2024 8800256318 10/12/24

12-12-2024 8800256318 10/12/24

13-12-2024

18-12-2024 9810439444 13/12/24

18-12-2024 8800256318 10/12/24

18-12-2024 8800256318 10/12/24

18-12-2024 8800256318 10/12/24

18-12-2024

18-12-2024 9311325398 17/12/24

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/1021/
2024

CS 
(COMM)/1021/202
4

CHEMELYNE 
POLYSTABS LLP 
Vs PS 
POLYMERS

Ojasvi 
Khaneja

khanejalaw@g
mail.com

Execution 
(Comm.)/363/2
024

Execution 
(Comm.)/363/2024

OKAYA 
FUJIKAWA 
POWER PVT 
LTD Vs M/S DEV 
POLYPLAST PVT 
LTD

Execution 
(Comm.)/364/2
024

Execution 
(Comm.)/364/2024

M/S NASAKA 
ENERGY 
SYSTEMS Vs 
M/S DEV 
POLYPLAST PVT 
LTD

CS 
(COMM)/5858/
2024

CS 
(COMM)/5858/202
4

Vinod Kumar 
Goswami and anr 
Vs Promila

Ravi Kumar 
Verma

dvocatesachins
harma@gmail.c
om

OMP (I) 
(COMM.)/306/
2024

OMP (I) 
(COMM.)/306/202
4

YES BANK LTD 
Vs SURINDER 
SINGH BHATIA

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/327/
2024

OMP (I) 
(COMM.)/327/2024

YES BANK LTD 
Vs SAJID 
CHAND 
MOHAMMAD

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/328/
2024

OMP (I) 
(COMM.)/328/202
4

YES BANK LTD 
Vs AMIT KUMAR 
JHA

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/329/
2024

OMP (I) 
(COMM.)/329/202
4

YES BANK LTD 
Vs BAL RAM

Kartik 
Kumar

legal@katyalass
ociates.com

Execution 
(Comm.)/373/2
024

Execution 
(Comm.)/373/2024

Prozo Integrated 
Logistics Services 
Private Limited 
Vs Fenda Audio 
India Private 
Limited

CS(COMM)587
3/2024

CS(COMM)5873/20
24

VIJAY DHINGRA 
 VS KARTIK 
DASS

Himali 
Gandhi

sureshgandhi29
@gmail.com

OMP (I) 
(COMM.)/340/
2024

OMP (I) 
(COMM.)/340/202
4

YES BANK LTD 
Vs RIYAJUDDIN 
MOHD SHAFI

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/341/2
024

OMP (I) 
(COMM.)/341/2024

YES BANK LTD 
Vs KSHITIJ 
SHARMA

Kartik 
Kumar

legal@katyalass
ociates.com

OMP (I) 
(COMM.)/342/
2024

OMP (I) 
(COMM.)/342/202
4

YES BANK LTD 
Vs SANJAY 
MAURYA

Kartik 
Kumar

legal@katyalass
ociates.com

Execution 
(Comm.)/381/2
024

Execution 
(Comm.)/381/2024

Sanjeev Kumar 
Goel Vs Mothers 
Pride Dwarka ( A 
Unit of The Sant 
Namdev 
Educational 
Society)

CS 
(COMM)/5874/
2024

CS 
(COMM)/5874/202
4

M/S NAYASA 
SUPERPLAST Vs 
DREAM HOME 
PLASTO WARE 
IND

Surinder 
Singh

surindersg1@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

20-12-2024 9810883372 18/12/24

21-12-2024 Varun Bedi 8285672608 18/12/24

23-12-2024 23/12/24

20 1 CS(COMM) 5751/20024 03.12.2024 9971357074 21.11.2024

1 OMP(COMM) 256/2024 05.12.2024 26.10.2024

1 CS(COMM) 5758/2024 05.12.2024 9810382865, 11.11.2024

1 CS(COMM) 5760/2024 06.12.2024 9654449369 26.11.2024

1 OMP(I)COMM 309/2024 06.12.2024 9958123005 27.11.2024

1 CS(COMM) 5766/2024 09.12.2024 9872521626 20.01.2024

1 CS(COMM) 5773/2024 11.12.2024 9811014029 06.12.2024

1 CS(COMM) 5775/2024 12.12.2024 9899641617 09.07.2024

1 CS(COMM) 5781/2024 16.12.2024 06.12.2024

1 CS(COMM) 5783/2024 16.12.2024 9899218215 04.12.2024

1 CS(COMM) 5786/2024 17.12.2024 9811808373 23.09.2024

1 CS(COMM) 5787/2024 17.12.2024 9811808373 23.09.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/5880/
2024

CS 
(COMM)/5880/202
4

KAIZEN 
SHIPPING PVT 
LTD Vs FENDA 
AUDIO INDIA 
PVT LTD

Anand singh 
Rawat

anand.rawats@
gmail.com

OMP (I) 
(COMM.)/349/
2024

OMP (I) 
(COMM.)/349/202
4

F 1 INFO 
SOLUTIONS 
AND SERVICES 
PRIVATE 
LIMITED Vs M/S 
SYSKA LED 
LIGHTS 
PRIVATE 
LIMITED

advocatevarunb
edi@gmail.com

CS 
(COMM)/5886/
2024

CS 
(COMM)/5886/202
4

KUNAL Vs 
GAURAV SONI

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

DEUTSCHE 
BANK AG VS. 
M/S JASVIT 
CONSTRUCTION
S PVT. LTD. 
THROUG ITS 
DIRECTORS & 
ORS.

SUSRI & 
COMPANY, 
LAW FIRM

LITIGATION@
SURICO.IN

MS. RITU DUA 
VS. TATA 1  MG

SAHIL 
PURI

9711584302, 
8860193322, 
9811888733, 
8076540861, 
8929935379, 
7024030258

ADV.SAHIBRA
JPUT@GMAIL.
COM, 
SAHILPURI391
@GMAIL.COM, 
SAXENAHARD
IK1234@GMAI
L.COM M/S JAISWAL 

BEARING 
STORES, VS. 
M/S SHIVA 
ENGINEERING 
WORKS

SAURAV 
GOEL

GUPTAADVOC
ATES@GMAIL.
COM 

BACO 
METALLIC 
INDSUTRIES VS. 
AMANPREET 
KAUR 
PROPRIETOR 
VIRK OVERSEAS 
AND ANR

UDIT 
GUPTA

LAWYER.UDIT
@GMAIL.COM 

M/S UNITY 
AURUM 
CONSTRUCTION 
PVT. LTD. V.S 
M/S 
CHRISHMATIC 
DEVELOPERS 
PVT. LTD. AND 
ANR.

PRANAV 
GUPTA 

PRANAV@PGL
AWOFFICE.CO
.IN

HARVEER 
SINGH & ORS. 
VS. M/S GTL 
INFRASTRUCTU
RE LTD.

VIJAY PAL 
SINGH & 
YOGESH 
KUMAR

VIJAY2004AD
V@GMAIL.CO
M 

M/S NIAM 
HOLDINGS PVT. 
LTD. VS. MS 
RETAIL GGN 
LLP

NARESH 
THANAI & 
KHUSHBO
O SINGH

NARESHTHAN
AI@YAHOO.C
OM

M/S ALTECH 
EQUIPMENTS 
PVT. LTD. VS. 
M/S AKASVA 
INFRASTRUCTU
RE PVT. LTD. 

JASPREET 
SINGH

JASPREET.LA
W@gmail.com 

SUMIT RAJ 
PRAJAPATI VS. 
JITENDRA 
KUMAR MEHTA 
AND ORS.

PRITHU 
GARG

9654302639, 
7838872805

prithu.garg@pg
office.in|
admin@pgoffic
e.in

PRAVEEN 
RALHAN VS. 
MCC 
DEVELOPERS 
PVT. LTD. AND 
ANR.

RAHUL 
MALHOTR
A

rahulssmalhotr
a@gmail.com

ZYDUS 
WELLNESS VS. 
PURECA 
LABORATORIES 
P. LTD. 

GURUSWA
MINATARA
J

litigation@gnat
aFaj  .com

ZYDUS 
WELLNES VS. 
AGARWAL 
DRUGS PVT. 
LTD. AND ORS.

GURUSWA
MINATARA
J

litigation@gnat
aFaj  .com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 5793/2024 18.12.2024 99990014274 02.12.2024

1 CS(COMM) 5794/2024 18.12.2024 9811576230 07.12.2024

1 CS(COMM) 5798/2024 19.12.2024 9548888420 25.11.2024

1 CS(COMM) 5797/2024 19.12.2024 8527287243 28.11.2024

1 CS(COMM) 5796/2024 19.12.2024 8527287243 29.11.2024

1 CS(COMM) 5804/2024 20.12.2024 9810481016 11.12.2024

1 OMP(COMM) 265/2024 20.12.2024 9311603927 03.12.2024

1 CS(COMM) 5810/2024 21.12.2024 23.01.2024

1 CS(COMM) 5811/2024 21.12.2024 12.12.2024

1 CS(COMM) 5813/2024 23.12.2024 9990605966 20.12.2024

1 CS(COMM) 5814/2024 23.12.2024 9990366723 13.12.2024

1 CS(COMM) 5815/2024 23.12.2024 9810463278 08.11.2024

1 CS(COMM) 5817/2024 24.12.2024 9990605966 13.12.2024

1 CS(COMM) 5818/2024 24.12.2024 99994 88772 13.11.2024

21 25 CS (COMM) 5795/2024 19-12-2024 9810767494 23.09.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

SHASHI 
BHUSHAN VS. 
SONIA AND 
ORS.

MANAK 
BUDHIRAJ
A

budhirajaassoci
ates@gmail.co
m

SH. NAIPAL 
SINGH VS. 
GURBAKHSH 
SINGH B  A 
BUILDERS

B. K. 
PANDEY

BASHISHTHA
PANDEY@GM
AIL.CM

THE SUPREME 
INDUSTRIES VS. 
TARAKANT 
SANGWANI

SHRIHAR 
TRIPATHI

LEGAL@BOOS
TIP.IN, 
ADVOCATE.SH
RIHAR@GMAI
L.COM 

M/S 
COMMITTED 
CARGO CARE 
LIMITED VS. 
EXCEL 
WORLDWIDE 
PVT LTD.

NAINA 
WALIA

NAINAWALIA3
01@GMAIL.CO
M 

M/S 
COMMITTED 
CARGO CARE 
LIMITED VS. 
SPACEDGE 
EXPRESS

NAINA 
WALIA

NAINAWALIA3
01@GMAIL.CO
M 

HERO 
MOTOCORP 
LIMITED VS. 
ASHOK KUMAR

PROMOD 
KUMAR 
SINGH

mail@thelegist.
com

MS TRISHUL 
ELECTRICALS 
VS. MS 
INDRAPRASTHA 
GAS LIMITED

SUNIL 
KUMAR 
BHARDWA
J

BHARDWAJSU
NI26@YAHOO.
CO.IN

MS P S 
COMMODITIES 
VS. DEVENDRA 
KUMAR

A K 
ASSOCIATE
S

9999448797, 
9999468603 

ashishchauhan
@akassociates.
org. in 
kushagrabansal
@akassociates.
org. in 

GUJRAL 
ESTATES PVT. 
LTD. VS. THE 
CHINAR AND 
OTHERS

BIMLENDU 
SHEKHAR

9871424063, 
9810008481

birnlendushekh
ar77@gl1l(ll1~c
omashokchhabr
a4@gmail.com·
,

CHACHA SHREE 
BAZAR PVT. 
LTD. VS. 
CHACHA CLOTH 
HOUSE

SHRAVANK
UMARBANS
AL

UNITEDMARK
@UNITEDAND
UNITED.COM

CANARA BANK 
VS. VIJAY 
SAHNI

PRATAP 
CHANDRA 
RANA

NOT 
AVAILABLE

PAHARPUR 
COOLING 
TOWERS LTD. 
VS. VERSUSEOC 
PLOYMERS 
INDIA PVT. LTD.

ATANU 
SAIKIA

lawyer.saikia@
gmail.com 

AUDEMARS 
PIGUET 
HOLDING SA 
VS. KUNAL 
OBEROI 
TRADING AS 
AADHYA 
WATCHES

SHRAVANK
UMARBANS
AL

UNITEDMARK
@UNITEDAND
UNITED.COM

SARENS HEAVY 
LIFT INDIA P 
LTD. VS. 
INTESIV FILTER 
HIMENVIRO P 
LTD.

ABHISHEK 
K. THAKUR 

info.aktlawoffic
e@gmail.com 

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

SANJAY 
KUMAR(P),

ssaniavksharma
@rediffinail.co
m



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 CS (COMM) 5803/2024 20-12-2024 NA NA 28.09.2024

25 CS (COMM) 5774/2024 12-12-2024 9310466556 21.10.2024

25 CS (COMM) 5790/2024 18-12-2024 8587809030 12.12.2024

25 CS (COMM) 5777/2024 13-12-2024 9999457850 25.11.2024

25 CS (COMM) 5749/2024 03-12-2024 8860662882 14.11.2024

25 CS (COMM) 5769/2024 10-12-2024 9810132015 20.11.2024

25 CS (COMM) 5778/2024 13-12-2024 9810481016 07.12.2024

25 CS (COMM) 5770/2024 10-12-2024 9810132015 03.12.2024

25 CS (COMM) 5776/2024 13-12-2024 9810132015 11.12.2024

25 CS (COMM) 5747/2024 02-12-2024 9810028877 28.11.2024

25 CS (COMM) 5762/2024 07-12-2024 812639994S 22.11.2024

25 CS (COMM) 5768/2024 10-12-2024 9999530540 08.11.2024

25 CS (COMM) 5761/2024 07-12-2024 9811617186 19.11.2024

25 CS (COMM) 5807/2024 21-12-2024 810675135 26.11.2024

25 CS (COMM) 5812/2024 23-12-2024 9671616179 12.12.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

Balasubram
anian 
Ramesh(P),

DHEERAJ 
KUMAR(P),

advocate.sanjee
v4u@gmail.co
m

ACM Chemicals  
Vs  Shree 
Graphics Solution

Siddharth 
Sachar(P),

siddharthwork2
4@gmail.com

KANISHK 
KHARBAND
A(P),

kanishk.kharba
nda20@gmail.c
om

RAGHAV 
NARAYAN(
P),

profixlegal@gm
ail.com

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

aastha 
sharma(P),

mail@thelegist.
com

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

Rajeev 
Agarwal(P),

lawyersinc@red
iffmail.com

SHARP CORP 
LTD  Vs  
Annapurna

Kartik 
Bhagat(P),

Advocatebhagat
24@gmail.com

Laxmi Kant 
Gupta  Vs  Sunil 
Kumar Jain

Mohinder 
Singh 
Kaushik(P),

mohinderskaus
hik@gmail.com

Jeevesh 
Mehta(P),

jeevesh@maven
le al.net

KAILASH 
CHANDRA(
P),

kailashadv@gm
ail.com

RASHIKA 
VED(P),

sagarpanga09@
gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22 24 02-12-2024 9873730409 not available 18-10-2024

24 02-12-2024 not available not available 29-11-2024

24 03-12-2024 9350227991 16-11-2024

24 03-12-2024 9871692197 26-11-2024

24 03-12-2024 9871692197 21-11-2024

24 03-12-2024 not available not available 28-11-2024

24 04-12-2024 not available not available 27-11-2024

24 06-12-2024 9873560776 29-11-2024

24 07-12-2024 9811617186 19-11-2024

24 07-12-2024 9811617186 19-11-2024

24 07-12-2024 not available not available 23-09-2024

24 10-12-2024 not available not available 03-12-2024

24 16-12-2024 9811055298 30-11-2024

24 16-12-2024 9871457890 26-11-2024

24 16-12-2024 9818164037 25-11-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/5748/202
4

RUNWELL 
INDIA PVT LTD  
VS  ICICI 
LOMBARD 
GENERAL 
INSURANCE 
COMPANY 
LIMITED

Akul 
mehandru(p
),

OBJECTION 
PETITION U/S 
34

OMP 
(COMM)/254/2024

Z-TECH (INDIA) 
PVT LTD  VS  
ABCI 
INFRASTRUCTU
RE PRIVATE 
LIMITED

Deepak 
bhatt(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5755/202
4

M/S 
PETROCHEM 
ASIA PVT LTD  
VS  M/S 
AUTOLITE 
MANUFACTURI
NG LTD

Tremba 
kesh  
dadhich(p),

tkdadhich@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5753/202
4

DEUTSCHE 
BANK  VS  
MTRM GLOBAL 
PVT LTD 
THROUGH ITS 
DIRECTOR

Gurvinder 
suri(p),

litigation@suric
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5752/202
4

DEUTSCHE 
BANK AG  VS  
ABHISHEK 
SHARMA

Gurvinder 
suri(p),

litigation@suric
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5754/202
4

ITEMPERANCE 
CONSULTING 
PVT LTD  VS  
VEATIVE LABS 
PVT LTD

Aman 
pathak(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5756/202
4

CANARA BANK  
VS  ANKUR 
SHARMA

Kumar 
vishwjeet(p)
,

SUIT FOR 
RECOVERY

CS 
(COMM)/5759/202
4

TDG 
INFRAENGINEE
RING PVT LTD  
VS  PARNIKA 
COMMERCIAL 
ESTATE PVT 
LTD

Rajeev  
gupta(p),

rajeevguptalaw
yer@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5764/202
4

MOVIN 
EXPRESS 
PRIVATE 
LIMITED  VS  
ZIP WHEELS 
EXPRESS PVT 
LTD

Jeevesh 
mehta(p),

jeevesh@maven
legal.net

SUIT FOR 
RECOVERY

CS 
(COMM)/5763/202
4

M/S MOVIN 
EXPRESS 
PRIVATE 
LIMITED  VS  
MS VAMSI 
KRISHNA 
PROPRIETOR 
OF M S RAO 
WHOLE SPICES

Jeevesh 
mehta(p),

jeevesh@maven
legal.net

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5765/202
4

ZYDUS 
WELLNESS 
PRODUCTS LTD  
VS  GOLECHHA 
BIOSCIENCE 
PVT LTD

Rahul 
bhujbal(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5771/202
4

STATE BANK OF 
INDIA  VS  
KUSUM 
(DECEASED) 
THROUGH LRS

Shiv  
tyagi(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5779/202
4

PANKAJ 
METALS 
THROUGH SHRI 
AMAR NATH 
PANDEY  VS  
THERMOKING 
THROUGH 
PROPRIETOR 
SHRI PRADEEP 
KHANNA

Deepika 
gupta(p),

deepikag511@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5780/202
4

CANARA BANK  
VS  NAVEEN 
NEGI

Rishi 
chawla(p),

chawlaassociate
s1977@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/5782/202
4

ENERGY 
VISHESH  VS  
MS DADHI VALA 
MANUFACTURE
S  
CONSULTANTS 
PVT LTD

Bhopal 
singh(p),

bsinghk162@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 16-12-2024 9811244209 03-12-2024

24 16-12-2024 9911481624 06-12-2024

24 17-12-2024 9718209970 10-12-2024

24 18-12-2024 9810017859 16-12-2024

24 19-12-2024 8527287243 not available 02-12-2024

24 19-12-2024 9810089304 02-12-2024

24 19-12-2024 9811218405 not available 11-11-2024

24 19-12-2024 not available not available 23-09-2024

24 20-12-2024 9999132159 not available 29-11-2024

24 20-12-2024 9971339121 21-11-2024

24 21-12-2024 9999448797 not available 23-01-2024

24 21-12-2024 9999448797 not available 23-01-2024

24 23-12-2024 9718209970 18-12-2024

24 24-12-2024 9999735003 13-11-2024

24 24-12-2024 9899218215 14-12-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/5785/202
4

PUNJAB 
NATIONAL 
BANK  VS  
SHARAD 
KUMAR

Vikram 
gola(p),

vikramgola201
0@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5784/202
4

M/S MS STEEL  
VS  ANEXA 
HOME 
APPLIANCES 
INDIA PVT LTD 
AND ORS

Mahip datta 
parashar(p),

mahipdatta@g
mail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5788/202
4

HERO 
INVESTCORP 
LTD AND ANR  
VS  ASHOK 
KUMAR

Aastha 
sharma(p),

aastha89sharm
a@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5791/202
4

M/S DEV 
PHARMACY PVT 
LTD  VS  
SHUBHAM JAIN 
PROPRIETOR 
OF MATA 
PADMAWATI 
TRADERS

Shravan 
bansal(p),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5801/202
4

M/S 
COMMITTED 
CARGO CARE 
LTD  VS  
ALANKAR 
INTERNATIONA
L CORP

Naina 
walia(p),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5800/202
4

BATA INDIA 
LIMITED  VS  
ASHOK KUMAR

Ranjan 
narula(p),

rnarula@rnaip.
com 
www.rnip.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5802/202
4

M/S HTL 
LOTIGISTIC 
INDIA PVT LTD  
VS  M/S DALMIA 
HEALTHCARE 
LTD

Sovi bipneet 
singh(p),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5799/202
4

ZYDUS 
WELLNESS 
PRODUCTS LTD  
VS  SHITAL 
NILESH 
CHITALIA 
TADING AS M/S 
ACTIVE 
HEALTHCARE

Rahul 
bhujbal(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5805/202
4

STATE BANK OF 
INDIA  VS  MR 
ASHOK KUMAR

Adaita 
kumar  
rout(p),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5806/202
4

HARSH JAIN  VS 
 BHAGWATI 
GRAM UDYOG 
MANDAL

Swapnil 
gaur(p),

legal@ralegal.c
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5809/202
4

M S PS 
COMMODITIES  
VS  M S AD 
FARMS

Kushagra 
bansal(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/5808/202
4

M S PS 
COMMODITIES  
VS  SANJAY 
KUMAR

Kushagra 
bansal(p),

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5816/202
4

HERO 
INVESTCORP 
PVT LTD  VS  
ASHOK KUMAR

Aastha 
sharma(p),

aastha89sharm
a@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5819/202
4

SARENS HEAVY 
LIFT INDIA P 
LTD  VS  
APTECH 
ENGINEERING

Yoginder 
singh 
choudhary(p
),

adv.yogindersin
gh@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5820/202
4

CLARITUS 
MANAGEMENT 
CONSULTING 
PVT LTD  VS  
KISANWALA 
TECHNOLOGIES 
PVT LTD

Rahul 
malhotra(p),

rahulssmalhotr
a@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

23 SOUTH Civil Case 02-12-2024 9891829172 Not provided 26.11.2024

Civil Case 02-12-2024 UDIT SETH 9899495968 20.11.2024

Civil Case 13-12-2024 8510084534 03.12.2024

Civil Case 13-12-2024 8510084534 03.12.2024

Civil Case 20-12-2024 9953328394 16.12.2024

Civil Case 21-12-2024 9818060363 02.12.2024

Civil Case 21-12-2024 9818076566 12.12.2024

Civil Case 21-12-2024 9811062351 13.12.2024

24 SOUTH NIL

25 SH. SANDEEP YADAV SOUTH Commercial 03-12-2024 14-11-2024

Commercial 04-12-2024 8586047570 18-09-2024

Commercial 10-12-2024 9350221670 30-11-2024

Commercial 16-12-2024 9205089671 30-11-2024

Commercial 20-12-2024 9810132015 30-11-2024

Commercial 23-12-2024 9999947699 office@ira.law 18-12-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/543/2024

IMAGINE 
MARKETING 
LIMITED Vs 
LALANI 
INNOVATIONS 
PRIVATE 
LIMITED

KHAYALI 
SINGH

12, New Court 
Block-I

CS 
(COMM)/544/2024

Jaspal Singh Vs 
Am Beauty Salon

office@sethlaw
chambers.com

12, New Court 
Block-I

CS 
(COMM)/552/2024

M/s Perfect 
Finsec Pvt Ltd Vs 
Muzammil

DIGVIJAY 
SINGH 
RANA(P),

ms266911@gm
ail.com

12, New Court 
Block-I

CS 
(COMM)/553/2024

M/s Ankur Trade 
Links Pvt Ltd Vs 
Rajesh Deewan

DIGVIJAY 
SINGH 
RANA(P),

ms266911@gm
ail.com

12, New Court 
Block-I

CS 
(COMM)/559/2024

M s OFB Tech Pvt 
Ltd Vs Vinayak 
Polypipes Pvt Ltd

Amish 
Tandon(P),

contact@innov
atuslaw.in

12, New Court 
Block-I

CS 
(COMM)/569/2024

M/s Global 
Printech Pvt Ltd 
Vs M/s 
Genestrings 
Diagnostic Centre 
India Pvt Ltd

Sunil 
Kumar(P),

navit@navit-le-
eagle

12, New Court 
Block-I

CS 
(COMM)/570/2024

Mahle Anand 
Filter Systems 
Private Limited 
Vs M/s Sri Sai 
Trade Links

VARSHA 
IYER(P),

padmanabhana
ssociates@gmai
l.com

12, New Court 
Block-I

CS 
(COMM)/571/2024

Abhishek 
Enterprises Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Aseem 
Mehrotra(P)
,

mehrotra_asee
m@yahoo.co.in

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

17, New Court 
Block-I

CS 
(COMM)/545/2024

UJALA HEALTH 
CARE SERVICES 
LIMITED  Vs  
UJALA MULTI 
SUPER 
SPECIALITY 
HOSPITAL

MUKESH 
BHARDWA
J(P)

9718264244, 
9540459544

adv.mukeshbha
rdwaj63@gmail
.com

17, New Court 
Block-I

CS 
(COMM)/546/2024

FRATELLI 
WINES PVT LTD  
Vs  Brooks 
Magazines Pvt 
Ltd

VISHAL 
KUMAR(P)

pritesh2092@g
mail.com

17, New Court 
Block-I

CS 
(COMM)/551/2024

Union Bank Of 
India  Vs  POOJA 
RAIN

MOHAMMA
D 
DANISH(P)

consultdaanish
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/555/2024

AAKASH 
CHETTRI  Vs  
M/S EAGLE I 
ADVISOR

Anshul 
Gupta(P)

angpartnerslaw
yers@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/565/2024

PATANJALI 
FOODS LIMITED 
 Vs  NITIN 
MAHESHWARI 
AND ANR

SUDARSHA
N 
BANSAL(P)

legal@unitedwo
rld.co.in

17, New Court 
Block-I

CS 
(COMM)/573/2024

Max Healthcare 
Institute Limited  
Vs  ELUNE 
HOSPITALS 
PRIVATE 
LIMITED

Kruttika 
Lakshmi(P)



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

25 SH. SANDEEP YADAV SOUTH

Commercial 23-12-2024 9540009991 05-12-2024

26 SOUTH Commercial 05-12-2024 9990577700 28.11.2024

Commercial 21-12-2024 9990389539 08.11.2024

Commercial 21-12-2024 9810132015 02.12.2024

Commercial 24-12-2024 S S Sobti(P), 9910040471 11.12.2024

Commercial 24-12-2024 21.12.2024

27 SOUTH NIL

28 NIL

29 14 23.12.2024 9810131832 11.11.2024

23.12.2024 8319013350 N/A 14.08.2024

23.12.2024 8319013350 N/A 08.08.2024

23.12.2024 R.K. SINGH 9818675540 25.01.2024

30 SH. AJAY KUMAR JAIN 20 02-12-2024 9873377366 28.11.2024

04-12-2024 9911488629 - -

12-12-2024 9818843330 03.09.2024

17, New Court 
Block-I

CS 
(COMM)/574/2024

DEW Electrical 
services pvt Ltd  
Vs  OP Furnishers 
Pvt Ltd

Sunil 
Choudhary(
P)

advlalitkumar5
701@gmail.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/547/2024

CANARA BANK  
Vs  M/S EVE 
LINGERIE AND 
ORS

KRISHAN 
KUMAR(P),

krishenkumar
@gmail.com

29, New Court 
Block-II

CS 
(COMM)/567/2024

M/S KRBL 
LIMITED  Vs  
THE MUNSHI 
RICE MILL AND 
ORS

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

29, New Court 
Block-II

CS 
(COMM)/566/2024

M/S TIRTH 
AGRO 
TECHNOLOGY 
PRIVATE 
LIMITED  Vs  
M/S NEW VIKAS 
KRISHI YANTRA 
PRIVATE 
LIMITED AND 
ORS

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in, 
unitedip@unite
dworld.co.in

29, New Court 
Block-II

CS 
(COMM)/576/2024

K N JAIN HUF  
Vs  Universal 
Consulting 
Services a 
Partnership 
concern through 
its partner(s)

kohlisobti@gm
ail.com

29, New Court 
Block-II

CS 
(COMM)/577/2024

M/S L’OREAL S 
A  Vs  
DHAMELIYA 
HANSRAJ 
BABUBHAI AND 
ANR

Shravan 
Bansal(P),

011-26843455, 
011-32959881

unitedmark@u
nitedandunited.
com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

 RECOVERY 
OF SUIT

CS/COMM/3970/2
024

BERGER PAINTS 
INDIA VS. 
PRAMOD 
KUMAR

ARUN 
KUMAR

ONLINEARUN
@YAHOO.CO.I
N

CS/COMM/3971/20
24

TANPREET 
SINGH KOHLI 
VS. PARNIKA 
COMMERCIAL 
ESTATE

ABHINAV 
SHAMA

CS/COMM/3972/2
024

TANPREET 
SINGH KOHLI 
VS. SAKET 
INFRA 
DEVELOPERS

ABHINAV 
SHAMA

CS/COMM/3973/2
024

AVTAR SINGH 
VS. M/S 
RADICAL 
MARKETING

CONTACT.RKS
BAJWA@GMAI
L.COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3907/202
4

M/S KBC 
COMPUTECH 
PRIVATE 
LIMITED  Vs  
SANOJ KUMAR 
PUGALIA 
(PROPRIETOR)

GAURAV 
HARNAL(P)
,

gauravharnal@
hotmail.com

Commercial 
Suit

CS 
(COMM)/3919/202
4

ABDUL WAKEEL 
ANSARI  Vs  M/S 
TZ ARGO PVT 
LTD

Mohsin 
Sarwar(P),

Commercial 
Suit

CS 
(COMM)/3937/202
4

TABASSUM 
AJAZ  Vs  HUMA 
KAUSAR

SHALU 
KUMARI(P)
,

anesahmed.adv
ocate@gmail.co
m



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

30 SH. AJAY KUMAR JAIN 20

12-12-2024 8860625759 06.12.2025

18-12-2024 9899375787 09.12.2024

18-12-2024 9953686474 12.12.2024

18-12-2024 9810209981 11.12.2024

18-12-2024 9729202222 21.11.2024

19-12-2024 9810813651 office@ssdas.in -

20-12-2024 9810760283 30.11.2024

21-12-2024 9873469955 02.12.2024

23-12-2024 9811090737 18.12.2024

23-12-2024 9818202368 19.12.2024

23-12-2024 8588826768 -

24-12-2024 9871735724 20.12.2024

31 MS. ANU GROVER BALIGA 21 19-12-2024 9968305242 10.12.2024

20-12-2024 9910949152 05.12.2024

21-12-2024 9899617989 07.12.2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3936/202
4

AZMARQ 
TECHNOVATIO
N PVT LTD  Vs  
ICEBERG 
MEDIA PVT LTD

SAURABH 
VERMA(P),

ADVOCATESA
URABHVERM
A@GMAIL.CO
M

Commercial 
Suit

CS 
(COMM)/3951/202
4

R KARTHIK  Vs  
SHRAEY 
KHANNA

HARSHIL  
GUPTA(P),

harshilattorney
atlaw@gmail.co
m

Commercial 
Suit

CS 
(COMM)/3948/202
4

M S COMRACK 
INFONET PVT 
LTD  Vs  SHAILI

ANIL  
KUMAR(P),

aniladvocate19
82@gmail.com

Commercial 
Suit

CS 
(COMM)/3949/202
4

RISHANSH 
TECHNOLOGIES
S PVT LTD  Vs  
PREMILA 
DEVCHAND

Chandra 
Shekhar 
Yadav(P),

legal.shebang@
gmail.com

Commercial 
Suit

CS 
(COMM)/3947/202
4

M/s INDOSPIRIT 
DISTRIBUTION 
LIMITED  Vs  
KATYAL 
ENTERPRISES 
PVT LTD

Karan 
Gupta(P),

karan@kgvsleg
al.com

Commercial 
Suit

CS 
(COMM)/3959/202
4

NIRA 
INFRASTRUCTU
RES 
ENGINEERS 
PVT LTD  Vs  
DEVIKA 
SHARMA

Surjendu 
Sankar 
Das(P),

Commercial 
Suit

CS 
(COMM)/3963/202
4

ULFCAR 
CHEMICALS 
PVT LTD  Vs  
MIKADZUKI 
INDIA PVT LTD

Jagdeep  
Lamba(P),

jageepsinghlam
ba@rediffmail.c
om

Commercial 
Suit

CS 
(COMM)/3967/202
4

M/S KULDEEP 
KUMAR 
CONTRACTOR  
Vs  NBCC 
(INDIA) 
LIMITED

C. 
Parkash(P),

advocateeshreyt
anwar@gmail.c
om

Commercial 
Suit

CS 
(COMM)/3976/202
4

M/S SASH 
GLOBAL 
LOGISTICS PVT 
LTD  Vs  
UNIQUE 
CREATIONS

Neeraj 
Kumar 
Jha(P),

nkjlegal07@gm
ail.com

Commercial 
Suit

CS 
(COMM)/3975/202
4

KELEONE 
TRADING CO 
PRIVATE 
LIMITED  Vs  
KASHVI 
DESIGNS 
PRIVATE 
LIMITED

Bindra 
Rana(P),

litigation@ssra
na.com

Commercial 
Suit

CS 
(COMM)/3974/202
4

ANAND KUMAR  
Vs  M/S SAGGU 
AGRITECH 
INDUSTRIES

M P 
Choudhary(
P),

mpchaudhary0
7@gmail.com

Commercial 
Suit

CS 
(COMM)/3978/202
4

M/S DVRZI 
APPARELL  Vs  
BHAVYA

Rahul 
Shukla(P),

rahul.legal@gm
ail.com, 
officeofrahulsh
ukla@gmail.co
m

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/342/2024

MANISH GARG 
Vs ARSH 
ASSOCIATES 
PVT. LTD.

AKSHAY 
DHAWAN

adv.dhawan18
@gmail.com

Execution 
Petition

EXECUTION 
(COMM)/349/2024

M/S GLOBAL 
BAGS 
ACCESSORIES 
TRADING PVT 
LTD Vs M/S C P 
WORLD LINES 
PVT LTD

MOHHAMA
D SAJID

NOT 
MENTIONED

Execution 
Petition

EXECUTION 
(COMM)/351/2024

INDOSPIRIT 
ELECTRONICS 
PVT LTD.  Vs Sh. 
Deepak 
Sabharwal

ANAND 
SHANKAR 
JHA

anand.jha@asjl
egal.in



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
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ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

31 MS. ANU GROVER BALIGA

23-12-2024 9821529301

23-12-2024 9643660082

32 SH. BHUPESH KUMAR 22 23-12-2024 9599222549 --- 23-11-2024

19-12-2024 9999604797 07-12-2024

19-12-2024 8896932838 14-12-2024

18-12-2024 8896932838 13-12-2024

11-12-2024 7011848842

10-12-2024 9811667443 20-09-2024

10-12-2024 981062127 20-11-2024

09-12-2024 98111-26091 25-05-2022

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/356/2024

SURESH VERMA 
Vs AMIT 
OBEROI

RAHUL 
TRIPATHI

NOT 
MENTIONED

Execution 
Petition

EXECUTION 
(COMM)/357/2024

GRASSLAND 
AGRO PVT LTD 
VS POUSNY 
FMCG LIMITED 
AND ORS

NITISH 
KUMAR

advocatenitesh.
sci@gmail.com

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3969/202
4

M/S FABRICH 
OVERSEAS 
PVT. LTD. Vs 
M/S 
LIFELONG 
REAL ESTATE 
PVT. LTD.

Neeraj 
Kumar 

Commercial 
Suit

CS 
(COMM)/3952/202
4

M/S AARA 
COMMERCIAL 
PVT. LTD. Vs 
M/S ROYSONS 
REFRACTORIE
S PVT. LTD. 
AND ORS.

Shivam 
Panchal 

Pankajsharmalc
2@gmail.com

Commercial 
Suit

CS 
(COMM)/3953/202
4

STATE BANK 
OF INDIA Vs 
SHRI RAJEN 
DAS

Suchita 
Dixit 

agnihotrisuchit
a@gmail.com

Commercial 
Suit

CS 
(COMM)/3946/202
4

STATE BANK 
OF INDIA Vs 
SHRI DINESH

Suchita 
Dixit 

agnihotrisuchit
a@gmail.com

Commercial 
Suit

CS 
(COMM)/3932/202
4

STATE BANK 
OF INDIA Vs 
SMT. GEETA

AMIT 
SINGH 

singhamit0071
@gmail.com

29-10-2024
&
09-12-2024

Commercial 
Suit

CS 
(COMM)/3930/202
4

SMT. MANJU 
SINGH Vs SH. 
RAJINDER 
SINGH

BHARAT 
SAREEN 

bharatsareen@
yahoo.in

Commercial 
Suit

CS 
(COMM)/3931/202
4

ADOBE 
INCORPORAT
ED Vs MR. 
VIKAS 
DIVYAKIRTI

Aarshia 
Behl 

dilip@saikrishn
aassociates.com 

Commercial 
Suit

CS 
(COMM)/3928/202
4

KARTIKAY 
IMPEX PVT. 
LTD. Vs 
COIRFOAM 
(INDIA) PVT. 
LTD.

ANKUR 
SINGHAL 

ankursinghalad
vocate@gmail.c
om



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

32 SH. BHUPESH KUMAR 22

06-12-2024 Shiv Tyagi 9811059032 13-12-2024

06-12-2024 9811809439 02-12-2024

05-12-2024 98994 36986 02-12-2024

04-12-2024 98111-26091 27-11-2024

04-12-2024 9027272725 23-11-2024

03-12-2024 9654978446 25-03-2022

03-12-2024 9873624672 28-11-2024

02-12-2024 9811010461 21-11-2024

33 19-12-2024 9810813651 ---

19-12-2024 98 11962836 13-11-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3922/202
4

STATE BANK 
OF INDIA Vs 
CHANDU CS

shivktyagi I 
@gmail.com

Commercial 
Suit

CS 
(COMM)/3923/202
4

BENTLEY 
SYSTEMS 
INDIA PVT. 
LTD. Vs LN 
MALVIYA 
INFRA 
PROJECTS 
PRIVATE 
LIMITED

Ankur 
Katyal 

ankurkatyal@as
klegal.co.in 

Commercial 
Suit

CS 
(COMM)/3920/202
4

LOKESHH 
GOYAL Vs 
FRESHCARTO
NS RETAIL 
AND 
DISTRIBUTIO
N PVT. LTD. 
AND ORS.

VEDA 
SINGH 

office@grscham
bers.org

Commercial 
Suit

CS 
(COMM)/3916/202
4

NEPTUNE 
SYSTEMS PVT. 
LTD. Vs 
YOGESH 
KUMAR 
GUPTA

ANKUR 
SINGHAL 

ankursinghalad
vocate@gmail.c
om

Commercial 
Suit

CS 
(COMM)/3917/202
4

M/S FAWAQ 
BUSINESS 
SOLUTION 
PVT. LTD. Vs 
M/S 
PLATINUM 
WALLTECH 
LIMITED

SHREAY 
KUMAR 
ATTRI 

Shreay.chaudha
ry@gmail.com

Commercial 
Suit

CS 
(COMM)/3914/202
4

FRATELLI 
WINES PVT. 
LTD. Vs 
MORNING 
STORES 
(NKM) PVT. 
LTD.

Manish 
Dhir 

chestlaw@chest
law.com

Commercial 
Suit

CS 
(COMM)/3915/202
4

VADEHRA 
BUILDERS 
PVT. LTD. Vs 
GRAAND PRIX 
ELEVATORS 
INDIA PVT. 
LTD.

RAJAT 
AGNIHOT
RI 

rajatagnihotri@
gmail.com

Commercial 
Suit

CS 
(COMM)/3908/202
4

M/S H. DOHIL 
CONSTRUCTI
ON CO. PVT. 
LTD. Vs M/S 
TRUCARD 
INFO 
SOLUTIONS 
PVT. LTD.

Rajesh 
Manchand
a 

info@manchan
daco.com

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/3954/202
4

NIRA 
INFRATRUCT
URES 
ENGINEERS 
PVT. LTD. Vs 
DEVIKA 
SHARMA AND 
ORS.

Surjendu 
Sankar 
Das 

: 
office@ssdas.in

Commercial 
Suit

CS 
(COMM)/3955/202
4

M/S OMSONS 
MARKETING 
PVT. LTD. Vs 
SHRI 
INDERJIT 
SINGH AND 
ANR.

Sachin 
Malik 

adv.irshadl@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

33

18-12-2024 9873082898 13-12-2024

09-12-2024 02-12-2024

04-12-2024 861990132 27-05-2024

02-12-2024 9811010461 21-11-2024

02-12-2024 9s8810026l 28-11-2024

02-12-2024 Arun Jha 9811104452 29-11-2024

34 30 CS (Comm) 3913/2024 02.12.2024 9811104452 29.11.2024

CS (Comm) 3934/2024 11.12.2024 8896932828 09.12.2024

CS (Comm) 3935/2024 11.12.2024 9811617186 05.12.2024

CS (Comm) 3942/2024 16.12.2024 9811016162 30.11.2024

CS (Comm) 3961/2024 19.12.2024 8896932838 16.12.2024

CS (Comm) 3964/2024 20.12.2024 9769075181 19.12.2024

35 NIL

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/3950/202
4

PUNJAB 
NATIONAL 
BANK Vs MD. 
ABID

Mercy 
Hussain 

mercyhussain@
,gmail.com

Commercial 
Suit

CS 
(COMM)/3929/202
4

M/S COMNET 
VISION INDIA 
PVT. LTD. Vs 
M/S BESTONE 
MEEST 
INFORMATIO
N 
TECHNOLOGY 
SERVICES 
PVT. LTD. AND 
ANR.

SUSHEEL 
MAHAJAN 

98 1 83 2 8 96 
3 

sushee lm 
ahajan@gmail. 
com

Commercial 
Suit

CS 
(COMM)/3918/202
4

MEDREV 
HEALTHCARE 
PVT. LTD. Vs 
FAMILY 
HEALTHCARE 
HOSPITAL 
PVT. LTD.

deepak 
gupta 

advdeepakgupt
a09@gmail.co
m

Commercial 
Suit

CS 
(COMM)/3909/202
4

M/S H. DOHIL 
CONSTRUCTI
ON CO. PVT. 
LTD. Vs M/S 
BBN FINCON 
PVT. LTD.

Rajesh 
Manchand
a 

info@manchan
daco.com

Commercial 
Suit

CS 
(COMM)/3910/202
4

M/S HARE 
KRISHNA 
EXOTIC PVT. 
LTD. Vs M/S 
AMBIKA 
REALCON 
PVT. LTD.

VIKAS 
DEEP 
JAIN 

Larwikas99(a)e
mail.com

Commercial 
Suit

CS 
(COMM)/3911/202
4

M/S 
DHANUKA 
AGRITECH 
LTD. Vs M/S 
KRISHI 
RASAYAN 
EXPORTS PVT. 
LTD.

arun(£i';theacm
eco.com

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

M/S Dhanuka 
Agritech Ltd Vs 
M/S Krishi 
Rasayan 
Exports Pvt 
Ltd.

Sh. Arun 
Kumar 
Jha 

arun@theacme
co.com

State Bank of 
India Vs Shri 
Ashok Kumar

Ms Suchita 
Dixit

agnihotrisuchit
a@gmail.com

M/S Movin 
Express Vs 
Rajeev Khanna

Jeevesh 
Mehta 

jeevesh@maven
legal.net

State Bank of 
India Vs Saroj 
Singh

Rajeev 
Sagar

sagarandsagar
@live.com

State Bank of 
India Vs Sipoy 
Khumukcham 
sunder Singh

Suchita 
Dixit

agnihotrisuchit
a@gmail.com

M/S Seashell 
Logistics Vs 
Bulklogix 
shipping

Shivam 
Mehra

shivammchra@
gmail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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ADVOCAT
E

ADVOCATE 
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NUMBER
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EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
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36 EAST NIL

37 EAST 101 CS COMM 360/2024 28/11/24 9911118926 05-11-2024

101 CS COMM 361/2024 28/11/24 9911118926 05-11-2024

101 CS COMM 386/2024 20/12/24

38 C.S.(COMM) 140/2024 09-12-2024 9811178506 07.12.2024

--do-- C.S.(COMM) 144/2024 19-12-2024 9643816144 13.12.2024

--do-- C.S.(COMM) 145/2024 19-12-2024 9643816144 13.12.2024

39 03-12-2024 03/12/2024

03-12-2024 29/11/2024

05-12-2024 Beenu(P), 09/10/2024

06-12-2024 02/12/2024

06-12-2024 04/11/2024

19-12-2024 14/11/2024

20-12-2024 Gaurav(P), 08/12/2025

19-12-2024 11/12/2024

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

UNION BANK 
OF INDIA VS 
LATA SAXENA

RAVI 
KUMAR

ADVOCATERA
VI79@GMAIL.
COM

UNION BANK 
OF INDIA VS 
RISHABH 
SINGH

RAVI 
KUMAR

ADVOCATERA
VI79@GMAIL.
COM

M/S WOLF 
MASTER PVT. 
LTD VS M/S 
ADVANTAGES 
DIGITAL PVT. 
LTD.

ARCHIT 
SINGHAL

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building KKD

State Bank of 
IndiaVsIshwar 
Daya

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

DEEPAK 
GOYALVsRAJES
H THAKUR

SADDAM 
HUSSAIN

freedomlawhou
sellp@gmail.co
m

UNIQUE 
TOYSVsSHIVAM 
FOOD PRODUCT

SADDAM 
HUSSAIN

freedomlawhou
sellp@gmail.co
m

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/610/2024

NAVEEN 
RAHEJA AMD 
ORS  Vs  
ROHIT DUTTA 
HEMANT

Aakash 
Kumar(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/611/2024

PRIME GOLD 
CABLES PVT 
LTD  Vs  
MANISH 
GUPTA

Varun 
Dhingra(P
),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/615/2024

Punjab 
National Bank  
Vs  Sandeep 
Singh

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/619/2024

Yash Jain S/o 
Late Sh Sunil 
Kumar Jain  Vs 
 Praveen 
Kumar Prop 
M/s Kiran 
Textiles

Aditya 
Jain(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/621/2024

SHRI AKSHAY 
JAIN  Vs  SHRI 
ASHISH 
KAPOOR

MOHMMA
D 
BABAR(P)
,

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/646/2024

VINOD 
KUMAR  Vs  
Bacchus 
Enterprises 
Ltd

Amit 
Chawla(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/652/2024

PUNJAB AND 
SIND BANK  Vs 
 SATENDER 
KUMAR 
SHARMA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/642/2024

Shree Bankey 
Behari Fabrics 
Pvt Ltd  Vs  
NITIN KUMAR 
MITTAL

Neelam 
Malik(P),



COURT CASE TYPE CASE NUMBER
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DISTRIC
T
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39

16-12-2024 02/12/2024

17-12-2024 25/11/2024

20-12-2024 08/11/2024

19-12-2024 09/12/2024

17-12-2024 10/12/2024

20-12-2024 12/12/2024

23-12-2024 13/12/2024

40 COMMERCIAL 02-12-2024 29.11.2024

COMMERCIAL 02-12-2024 Beenu(P), 09.10.2024

COMMERCIAL 07-12-2024 27.11.2024

COMMERCIAL 06-12-2024 03.12.2024

COMMERCIAL 07-12-2024 02.12.2024

COMMERCIAL 11-12-2024 03.10.2024

COMMERCIAL 11-12-2024 13.09.2024

COMMERCIAL 13-12-2024 11.12.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/635/2024

Amit kapoor  
Vs  Puneet 
kapoor

Anita 
Dhingra(P
),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/638/2024

Apollo Pipes 
Limited  Vs  
TARAKANT 
SANGWANI

SHRIHAR 
TRIPATHI
(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/651/2024

M/s Omsons 
Marketing Pvt 
Ltd  Vs  M/s 
Brij Publicity 
and 
Advertising Pvt 
Ltd

Sachin 
Malik(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/641/2024

REENA 
VERMA  Vs  
M/S TASKAR 
GLOBAL PVT 
LTD

Sachin 
Verma(P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/637/2024

M/s Suresh 
Textiles  Vs  
Shri Jaipal 
Vastra 
Bhandar Pvt 
Ltd and Ors

Vivek 
Sharma(P)
,

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/650/2024

BOBBY 
VERMA 
PROPRIETOR 
OF SHREE 
HARI 
JEWELLERS  
Vs  M/S CEE 
AAR 
SOLUTIONS   
ENTERPRISES 
THROUGH ITS 
 DIRECTOR 
CEO

ANKUSH 
SHARMA(
P),

301, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/657/2024

ARPAN 
JAINPROPRIE
TOR OF 
PLANET 
EXCURSION  
Vs  TUSHAR 
JINDAL PROP 
OF JINDAL 
TOUR AND 
TRAVELS

ATUL  
JAIN(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

ROOM NO 
208

CS 
(COMM)/605/2024

MS BASIC 
HEALTHCARE 
PRODUCTS PVT 
LTD THROUGH 
ITS AR SH 
VIPUL JAIN Vs 
TAPAN NASKAR 
PROP OF 
ORTHOCARE 
SURGICAL

RAKESH 
KUMAR 
SHUKLA(P)
,

ROOM NO 
208

CS 
(COMM)/607/2024

Punjab National 
Bank Vs Zahid 
Khan

ROOM NO 
208

CS 
(COMM)/624/2024

HIMANSHU 
CHITKARA Vs 
PREETI 
KHURANA AND 
ORS

Hemant  
Gupta(P),

ROOM NO 
208

CS 
(COMM)/622/2024

BAL KISHAN Vs 
VIKAS PAL

Jatin 
Sharma(P),

ROOM NO 
208

CS 
(COMM)/623/2024

STATE BANK OF 
INDIA Vs 
SHRESHTH 
SETHI PROP OF 
M/S KS 
ENTERPRISES

Gopal 
Chand 
Sharma(P),

ROOM NO 
208

CS 
(COMM)/627/2024

Santosh Singh Vs 
Vikas Pal

Atul Kumar 
Pandey(P),

ROOM NO 
208

CS 
(COMM)/628/2024

Ashok Kumar 
Agnihotri Vs 
Bhaskar Narayan

VISHAL 
KUMAR(P),

ROOM NO 
208

CS 
(COMM)/633/2024

GOVIND 
AGENCIES Vs 
NEW BOMBAY

rohit 
gupta(P),
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40

COMMERCIAL 13-12-2024 11.12.2024

COMMERCIAL 18-12-2024 20.11.2024

COMMERCIAL 19.111.2024

COMMERCIAL 21-12-2024 11.12.2024

COMMERCIAL 24-12-2024 05.11.2024

COMMERCIAL 24-12-2024 23.12.2024

41 05-12-2024 Beenu(P), 03/12/2024

05-12-2024 Beenu(P), 03/12/2024

04-12-2024 02/12/2024

21-12-2024 18/12/2024

09-12-2024 06/12/2024

12-12-2024 10/12/2024

17-12-2024 13/12/2024

20-12-2024 18/12/2024

20-12-2024 18/12/2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

ROOM NO 
208

CS 
(COMM)/632/2024

Shree Bankey 
Behari Fabrics 
Pvt Ltd Vs 
SOURABH 
AGGARWAL

Neelam 
Malik(P),

ROOM NO 
208

CS 
(COMM)/640/2024

Sanjay Kumar 
Jain Vs Neeraj 
Kumar Jain

Jatin 
Aggarwal(P)
,

ROOM NO 
208

 CS 
(COMM)/608/2024

 02-12-2024 Punjab National 
Bank Vs Sandeep 
Kumar

 Beenu

ROOM NO 
208

CS 
(COMM)/653/2024

BIOCON 
ELECTRIC PVT 
LTD  Vs  B AND 
COMPANY

amarendra 
kumar 
dubey(P),

ROOM NO 
208

CS 
(COMM)/659/2024

M/s Omsons 
Marketing Pvt 
Ltd  Vs  Madhu 
Aggarwal

Sachin 
Malik(P),

ROOM NO 
208

CS 
(COMM)/660/2024

Mahesh Kumar 
Dudhani  Vs  
Pramod Shanna

ARUN 
KUMAR(P),

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/617/2024

PUNJAB 
NATIONAL 
BANK  Vs  
RAEES 
SALMANI 
(BORROWER)

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/616/2024

PUNJAB 
NATIONAL 
BANK  Vs  
AASHIKA 
AGGARWAL 
(BORROWER)

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/614/2024

M/S ROOP 
TRADERS  Vs  
M/S SHREE 
RAM SALES

PAWAN 
BEDI(P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/654/2024

Punjab 
National Bank  
Vs  
ANURADHA

AMREND
RA 
KUMAR 
GIRI(P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/625/2024

RELIANCE 
PROJECT  AND 
PROPERTY 
MANAGEMEN
T SERVICE 
LIMITED  Vs  
MAYANK 
GARG

SHYAM 
KUMAR(P
),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/631/2024

Ruchi 
Collection Pvt 
Ltd  Vs  New 
Umesh 
Handloom 
Store

Avinash 
Kumar 
Singh(P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/639/2024

M S SHRI 
GOVIND 
AGENCIES 
PVT LTD  
THROUGH IT 
S 
DIRECTORSH
RI AMIT 
PRAKASH 
THROUGH IT 
S  Vs  ALFA 
DISTRIBUTOR 
THROUGH ITS 
PROP SHADAB 
ZAFAR

rohit 
gupta(P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/649/2024

SHREE 
BANKEY 
BEHARI 
FABRICS 
PVTLTD  Vs  
ANKIT GUPTA

Neelam 
Malik(P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/648/2024

SHREE 
BANKEY 
BEHARI 
FABRICS 
PVTLTD  Vs  
SUNIL KUMAR 
GUPTA

Neelam 
Malik(P),
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41

19-12-2024 17/12/2024

20-12-2024 16/12/2024

19-12-2024 16/12/2024

19-12-2024 16/12/2024

23-12-2024 20/12/2024

42 COMMERCIAL 02-12-2024 9968466963 25-11-2024

COMMERCIAL 02-12-2024 9968466963 25-11-2024

COMMERCIAL 03-12-2024 9999421467 29-11-2024

COMMERCIAL 03-12-2024 9891482458 29-11-2024

COMMERCIAL 05-12-2024 9811414440 - -

COMMERCIAL 05-12-2024 Beenu(P), 8745891899 29-11-2024

COMMERCIAL 09-12-2024 9682690231 -

COMMERCIAL 09-12-2024 9682690231 -

COMMERCIAL 10-12-2024 9810069880 04-12-2024

COMMERCIAL 11-12-2024 9213230980 10-12-2024

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/645/2024

AMGR TUBE 
PVT LTD  Vs  
AADIDEVA 
INFOTECH 
PVT LTD

SADDAM 
HUSSAIN(
P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/647/2024

SURESH JAIN  
Vs  RAHUL 
GUPTA

Padam 
Kumar 
Khanna(P)
,

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/644/2024

PRIME INDIA 
AUTO LINKS 
PVT LTD  Vs  
BCON 
INFRATECH

Prasanna(
P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/643/2024

PRIME INDIA 
AUTO LINKS 
PVT LTD  Vs  
M/S S L M 
CONTRACTS 
PVT LTD

Prasanna(
P),

303, New 
Court 
Building

CS(COMMER
CIAL)

CS 
(COMM)/656/2024

M/S SURESH 
APPARELS  Vs  
SACHIN 
KUMAR

Bharat 
Prakash(P
),

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/609/2024

SHIV KUMAR 
GANDHI  Vs  
NYSAA RETAIL 
VENTURES 
PRIVATE 
LIMITED

Manish 
Kumar(P),

advocatemanis
hkumar@outlo
ok.com

CS 
(COMM)/606/2024

SHIV KUMAR 
GANDHI  Vs  
MOHAMMAD 
ZEESHAN

Manish 
Kumar(P),

aormanishkum
ar@gmail.com

CS 
(COMM)/612/2024

Shri Manoj 
Kumar  Vs  Elder 
Biocare Private 
Limited

ANANT 
RAO(P),

anantyadav555
@gmail.com 

CS 
(COMM)/613/2024

M/S HIMANSHI 
FOAM  Vs  A P 
VENTURES 
LIMITED 
Through its 
Partner

AMIT 
KUMAR(P),

amit.amitkuma
rbhardwaj@gm
ail.com 

Execution 
(Comm)/253/2024

SHRI TIRKHA 
TRADERS 
THROUGH 
PROPRIETOR  
Vs  HIMMANI 
GARMENTS 
THROUGH ITS 
PROPRIETOR

PRADEEP 
Kumar(P),

CS 
(COMM)/618/2024

Punjab National 
Bank  Vs  
Sandeep Kumar

ADV.ALOKME
ENA14@GMAI
L.COM

Execution 
(Comm)/259/2024

Vatsal Mittal  Vs  
SUNIL KUMAR 
GUPTA

Molvi Aijaz 
Hussain(P),

aijaznhussainin
786@yhaoo.co
m

Execution 
(Comm)/260/2024

Deepak Mittal  Vs 
 Faisal

Molvi Aijaz 
Hussain(P),

aijaznhussainin
786@yhaoo.co
m

CS 
(COMM)/626/2024

MS R R GUNNY 
BAGS  Vs  MS 
SND PACKING 
MATERIAL

Ikrant 
Sharma(P),

ikrantsharma73
8@gmail.com

CS 
(COMM)/629/2024

SHREE BANKEY 
BIHARI 
FABRICS  Vs  
SUNIL KUMAR 
CHADHA

dhruv 
sisodia(P),

rakesh.nautiyal
21@gmail.com 
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42

COMMERCIAL 11-12-2024 9810318865 09-12-2024

COMMERCIAL 13-12-2024 9871234645 -

COMMERCIAL 13-12-2024 9811912208 09-12-2024

COMMERCIAL 16-12-2024 9811365932 05-12-2024

COMMERCIAL 20-12-2024 7303296156 - 11-12-2024

COMMERCIAL 23-12-2024 9810318865, 06-10-2022

COMMERCIAL 02-12-2024 -

COMMERCIAL 17-12-2024 9891300739 -

43 NIL

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 603 02.12.2024 9871158578 28.11.2024

603 03.12.2024 8920624902 21.11.2024

603 05.12.2024 9868040826 05.12.2024

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/630/2024

RUPESH 
KUMAR GARG  
Vs  MS 
MADHURAM 
ELECTRICAL

ML 
Sharma(P),

mlsharma520@
outlook.com

OMP 
(COMM)/11/2024

POOJA KHERA  
Vs  Angle One 
Limited

Sonal 
Chauhan(P),

juridicasolutio
@gmail.com

CS 
(COMM)/634/2024

Union Bank of 
India  Vs  Yogesh 
Sharma

SANDEEP  
TYAGI(P),

Candidlawcom
pany@gmail.co
m

CS 
(COMM)/636/2024

VINAY KUMAR 
JAIN  Vs  HARSH 
KUMAR JAIN

T. R.  
GUPTA(P),

trgupta32@gmi
al.com

CS 
(COMM)/655/2024

Shree bankey 
Behari Fabrics 
Pvt Ltd  Vs  
Sandeep Lakhotia

Neelam 
Malik(P),

CS 
(COMM)/658/2024

SH R B SHARMA 
 Vs  MS ORANZ 
BODY SPA AND 
SALOON PVT 
LTD

ML 
Sharma(P),

mlsharma520@
outlook.com

Execution 
(Comm)/247/2024

Vee pee fabric pvt 
ltd Formerly 
known as MAPS 
Creation Pvt Ltd  
Vs  M/s Texmart 
Creations Pvt Ltd

SAMRIDHI 
SAMRIDHI(
P),

9654713565 chausiklliaeima
ibecom 

Execution 
(Comm)/271/2024

Prism books and 
educational 
supplier  Vs  M/S 
TITOO 
STATIONERY

Ashwani 
kumar(P),

Adv.ashwanikc
handra«@gmai
l.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
605/2024

UNION BANK 
OF INDIA VS 
M/S TARA 
ENTERPRISES

RAKHI 
BUDHIRAJ
A

budhirajagrp@
gmail.com

Commercial 
Suit

CS COMM. 
607/2024

INDIAN BANK 
VS M/S PRIME 
GOLD BAKERY

JYOTI 
RAJSHREE

advjyotirajshree
@gmail.com

Commercial 
Suit

CS COMM. 
612/2024

M/S GONSAI 
LOIGISTICS PVT 
LTD. VS M/S 
AGS VISION 
PVT. LTD.

RAKESH 
KUMAR 
SHARMA

sharmarakesha
dv1@gmail.com
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47

603 07.12.2024 9312046733 05.12.2024

603 09.12.2024 9868040826 05.12.2024

603 09.12.2024 7503605300 03.12.2024

603 12.12.2024 9873606667 22.07.2024

603 17.12.2024 9811604197 03.12.2024

603 21.12.2024 9999093893 21.12.2024

603 21.12.2024 9873980084 20.12.2024

603 21.12.2024 9811041494 18.12.2024

603 21.12.2024 9811305185 04.12.2024

603 24.12.2024 9971919431 25.11.2024

603 24.12.2024 9953292167 21.12.2024

48 613 24-12-2024 9717060696 17-12-2024

613 24-12-2024 9899154299 04-09-2024

613 23-12-2024 9717771646 18-12-2024

613 21-12-2024 9818198899 19-12-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
624/2024

UNION BANK 
OF INDIA VS 
HARI OM

RAJENDRA 
YADAV

yadavrazen@g
mail.com

Commercial 
Suit

CS COMM. 
627/2024

M/S GONSAI 
LOGISTICS PVT 
LTD. VS M/S 
DELPHI 
LEATHER INDIA

RAKESH 
KUMAR 
SHARMA

sharmarakesha
dv1@gmail.com

Commercial 
Suit

CS COMM. 
628/2024

ANKIT SINGHAL 
VS ANKIT 
KUMAR JAIN

MOHIT 
KUMAR

mohitkr9@gma
il.com

Commercial 
Suit

CS COMM. 
637/2024

M/S SHRI 
MANGLA VS 
M/S EXPERIO 
TECH PVT LTD

JASWANT 
SINGH

jsalegals@gmail
.com

Commercial 
Suit

CS COMM. 
641/2024

AIRVAK 
BLOWERS PVT 
LTD. VS TEJAS 
WATER 
SOLUTIONS

RAMAN 
MISHRA

lawyer.raman@
gmail.com

Commercial 
Suit

CS COMM. 
652/2024

PUMA SE VS 
SUBHASH

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
653/2024

AKANSHA JAIN 
VS RADIUS 
SYNERGIES 
INTERNATIONA
L PVT LTD

SAUMYA 
YADAV

vinayak.batla91
@gmail.com

Commercial 
Suit

CS COMM. 
662/2024

ANANDI DEVI 
VS NYSAA 
RETAIL 
VENTURE PVT 
LTD

RADHEY 
SHYAM

Radheyshyama
dv@gmail.com

Commercial 
Suit

CS COMM. 
655/2024

AMIT SHARMA 
VS JET SERVE 
AVIATION PVT 
LTD

ANUP 
KUMAR 
MISHRA

anupkumarmis
hra@livein

Commercial 
Suit

CS COMM. 
669/2024

VIRTUAL HR 
SOLUTIONS VS 
TATA PROJECTS 
LIMITED

MANU 
SETHI

anmlegalhelp@
gmail.com

Commercial 
Suit

CS COMM. 
670/2024

PUNJAB 
NATIONAL 
BANK VS NEETU 
SINGH

SABHYA 
JAIN

sabhyajain08@
gmail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/666/2024

ANKIT SINGHAL 
Vs JAI PRAKASH 
JAIN

Sh. Dhruv 
Goyal

advdhruvgoyal
@gmail.com

Commericial 
Suit

CS 
(COMM)/671/2024

IDBI BANK 
LIMITED Vs M/S 
NATIONAL 
EXPORTS

Ms. Nishi 
Chaudhary

nishi.eap@gmai
l.com

Commericial 
Suit

CS 
(COMM)/665/2024

ANIL SHARMA 
Vs MR PANKAJ 
KUMAR GUPTA

Sh Vikas 
Kumar 
Agarwal

krafttirupati@g
mail.com

Commericial 
Suit

CS 
(COMM)/660/2024

ICICI BANK LTD. 
Vs MOHAMMAD 
FAHAD AFZAL

Sh Pranjal 
Marwah

marwah.advoca
te@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

48

613 19-12-2024 9990869699 03-12-2024

613 19-12-2024 9313345075 09-12-2024

613 13-12-2024 9999511120 03-02-2024

613 13-12-2024 9811786067 18-11-2024

613 10-12-2024 9999306881 09-11-2024

613 09-12-2024 9811962836 08-11-2024

613 09-12-2024 9999132159 29-11-2024

613 05-12-2024 9868040826 29-11-2024

613 05-12-2024 9868040826 29-11-2024

613 04-12-2024 8296399680 09-10-2024

613 04-12-2024 8505898181 02-12-2024

49 614 03-12-2024 9958760086 NOT FILED

614 05-12-2024 8920624902 21.11.2024

614 06-12-2024 8588817406 02.12.2024

614 06-12-2024 9910721965 13.11.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/648/2024

UNION BANK 
OF INDIA Vs 
Lalan Kumar Jha

Sh Keshav 
Kumar

keshav.adv1@g
mail.com

Commericial 
Suit

CS 
(COMM)/649/2024

Aarti Chopra Vs 
PRIYANKA

Sh Sunil 
Dutt

advocatesunild
utt1@gmail.co
m

Commericial 
Suit

CS 
(COMM)/638/2024

Crosby Project 
Pvt Ltd Vs V P 
Logistics Thru 
Prop Vijay Pal 
Singh and 
Cargosavvy 
Logistics Pvt Ltd 
thru Dir Puran 
Singh

Ms. Parul G 
Mahajan

care@crosby.co
.in

Commericial 
Suit

CS 
(COMM)/644/2024

STATE BANK OF 
INDIA Vs BIJAY 
PANDIT

Ms. Sweety 
Sood

msssoodadvoca
te@gmail.com

Commericial 
Suit

CS 
(COMM)/630/2024

UNDER 
ARNOUR INC Vs 
BIMLA

Sh Gautam 
Bhasin

eludication.lega
l@outlook.com

Commericial 
Suit

CS 
(COMM)/626/2024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s 
Vrindavan 
Apparels Pvt Ltd

Sh. Sachin 
Malik

adv.irshad1@ya
hoo.com

Commericial 
Suit

CS 
(COMM)/629/2024

State Bank of 
India Vs MRS 
KAVITA JAIN

Sh Adaita 
Kumar Rout

akroutadvocate
@gmail.com

Commericial 
Suit

CS 
(COMM)/615/2024

M/s Gonsai 
Logistics Pvt Ltd 
Vs M/s Array 
Fashions Pvt Ltd

Sh Rakesh 
Kumar 
Sharma

sharmarakesha
dv1@gmail.co
m

Commericial 
Suit

CS 
(COMM)/616/2024

M/s Gonsai 
Logistics Pvt Ltd 
Vs M/s Zeeta 
International

Sh Rakesh 
Kumar 
Sharma

sharmarakesha
dv1@gmail.co
m

Commericial 
Suit

CS 
(COMM)/608/2024

BANK OF 
BARODA Vs 
TAARAN 
CHOUDHARY

Sh V.P. 
Singh

info@chamberz
.com

Commericial 
Suit

CS 
(COMM)/609/2024

EFFIZENT 
SEELE PRIVATE 
LIMITED Vs 
ABHISHEK 
MISHRA

Sh. Ranjan 
Kumar Rai

advranjan.rai
@gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/606/2024

Amod Kumar 
Yadav Vs Pinaka 
Construction Pvt 
Ltd

MR. ABHAY 
PANDEY

ADVOCATEAB
HAYPANDEY@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/614/2024

INDIAN BANK 
ERSTWHILE 
ALLAHABAD 
BANK Vs M/S 
BAGGA 
FASHION

MS. JYOTI 
RAJSHREE

ADVJYOTIRAJ
SHREE@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/618/2024

Om Parkash Vs S 
K Electricals

MR. S.B. 
SHARMA

GAHLOT.YASH
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/620/2024

INDIAN 
OVERSEAS 
BANK Vs M/S 
SOMA SALES

MS. RUPAM 
KUMARI

ADV.RUPAMK
UMARI@GMAI
L.COM
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ON

PETITIONER 
NAME VS 
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49

614 07-12-2024 9871495838 03.12.2024

614 EXECUTION 09-12-2024 9873262006 NA

614 10-12-2024 9999306881 28.08.2024

614 10-12-2024 9868040826 05.12.2024

614 10-12-2024 8700259757 02.12.2024

614 EXECUTION 12-12-2024 8368306904 NA

614 12-12-2024 9643008880 04.12.2024

614 18-12-2024 9999093893 16.12.2024

614 18-12-2024 9811260968 26.11.2024

614 18-12-2024 8368031251 10.12.2024

614 20-12-2024 987399289 16.12.2024

614 21-12-2024 9818198899 19.12.2024

614 21-12-2024 9811604197 03.12.2024

614 21-12-2024 9811962836 08.11.2024

614 21-12-2024 9811331125 10.12.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/625/2024

Mogli Labs 
(India) Pvt Ltd Vs 
NAHID FATIMA 
Prop Ethnic India

MR. TARUN 
VERMA 

CSTARUNVER
MA@GMAIL.C
OM

Execution 
(Comm.)/412/2024

M/s Prakash 
Pipes Limited Vs 
Krishna Prasad 
Shukla Proprietor 
of Ms Krishna 
Hardware

MR. SAHIL 
GUPTA

ADMIN@RAG
UELLAW.COM

COMMERCIAL 
SUIT

CS 
(COMM)/631/2024

Puma Se Vs 
Ashok Kumar

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS 
(COMM)/632/2024

M/s Gonsai 
Logistics Pvt Ltd 
Through its 
Director Sh Rajiv 
Kumar Rai Vs 
M/s Leather Hub 
Through its 
Partners/Authori
sed Signatory

MR. 
RAKESH 
KR 
SHARMA

SHARMARAKE
SHADV1@GMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/633/2024

Mamta Gupta Vs 
Royal Blue City 
Developers Pvt 
Ltd

MR. MOHIT 
KUMAR

ADVKUMARA
NDKUMAR@G
MAIL.COM

Execution 
(Comm.)/414/2024

RAMA SHARMA 
Vs MS 
BRILLIANT 
ELEVATOR 
INDIA CO PVT 
LTD

MS. NEHA 
GIRI

NEHAGIRI744
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/636/2024

UPGRID 
SOLUTIONS 
PRIVATE 
LIMITED Vs 
KANCHAN 
PATEL

MR. 
RUPESH 
GUPTA

CONTACT@AA
ALEGAL.PRO

COMMERCIAL 
SUIT

CS 
(COMM)/642/2024

Puma Se Vs 
Ashok Kumar

MR 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

COMMERCIAL 
SUIT

CS 
(COMM)/645/2024

M/S ASHDEE 
HEALTH CARE 
OPC PVT LTD Vs 
M/S R G 
PHRAMACEUTI
CALS AND 
DISTRIBUTORS

MR BK 
BHARTI

BHARTI.BALK
RISHAN@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/646/2024

BANK OF 
BARODA Vs 
ANUBHAV 
CHAUDHARY

MR. 
SUMAN KR. 
CHAUDHA
RI

ADVOCATESK
CHAUDHARI@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/650/2024

Prabhawati 
Through her SPA 
Deepak Shah Vs 
Jasmeet Kaur

MR. 
PIYUSH 
JAIN

PIYUSHJAINA
DVOCATES@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/656/2024

ICICI BANK LTD 
Vs ANIL KUMAR

MR 
.PRANJAL 
MARWAH

MARWAH.ADV
OCATE@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/657/2024

Airvak Blowers 
Pvt Ltd Vs 
Qualicom 
Solution pvt Ltd

MR. 
RAMAN 
MISHRA

LAWYER.RAM
AN@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/658/2024

M/s Omsons 
Marketing Pvt 
Ltd Vs M/s Berch 
Holdings Pvt Ltd

MR. 
IRSHAD 
AHMAD

ADV.IRSAD1@
YAHOO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/659/2024

Rajesh Kalra Vs 
Udai Kumar

MR. 
RAJESH 
BHATIA

RBHATIA.ADV
OCATE@YAHO
O.CO.IN
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614 21-12-2024 9971155677 13.12.2024

614 EXECUTION 23-12-2024 9910772005 N.A

614 23-12-2024 9811539888 10.12.2024

614 24-12-2024 9650501903 21.12.2024

614 12-12-2024 9910440914 07.12.2024

50 509 410/2024 04-12-2024 8750998800

509 CS (COMM) 610/2024 05-12-2024 9871158578 03.12.2024

509 CS(COMM) 611/2024 05-12-2024 9868040826 29.11.2024

509 CS(COMM) 613/2024 05-12-2024 9910721966 13.11.2024

509 CS (COMM) 617/2024 06-12-2024 9999306881 11.09.2024

509 CS(COMM) 621/2024 07-12-2024 9811962836 8.11.2024

509 CS (COMM) 622/2024 07-12-2024 7060935215 15.11.2024

509 CS (COMM) 623/2024 07-12-2024 9871495838 04.12.2024

509 411/2024 09.12.2024 9810326486

509 412/2024 09-12-2024 9873262006

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/661/2024

J D CARGO 
MOVERS AARTI 
NANGIA, 
PROPRIETOR Vs 
RS SEVEN 
LIFESTYLE 
PRIVATE 
LIMITED AND 
ORS

MS.SHASHI 
BALA

STEADFASTCJ
@GMAIL.COM

Execution 
(Comm.)/423/2024

M/s Malbros 
Holdings Pvt Ltd 
Vs Deepak 
Sharma

MR.MANSH
I CHADHA

CHADHAAND
ASSOCIATE@R
EDIFF.COM

COMMERCIAL 
SUIT

CS 
(COMM)/664/2024

Rahul Kohli Vs 
VEGA AVIATION 
PRODUCTS PVT 
LTD

MR.RAKES
H PATIYAL

RAKESHPATIY
AL1975@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/667/2024

Bank of Baroda 
Vs Pritam Singh

MR.HUNNY 
SHARMA

ADVHUNNYS
HARMA.28@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/635/2024

M/s  New Berco 
Electronics Vs. 
M/s Adharv 
Enterprises

MR. AJAY 
SHARMA

AJJUSHARMA
@GMAIL.COM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

EXECUTION 
(COMM)

INEXT 
LOGISTICS AND 
SUPPLY CHAIN 
PVT LTD Vs 
BHANU 
HEALTHCARE 
PVT LTD

SH. ASHISH 
BANSAL

mediaattorney
@gmail.com

UNION BANK 
OF INDIA Vs 
AMBIKA BEHL 
Prop of AMBIKA 
HANDLLOM

RAKHI 
BUDHIRAJ
A

budhirajagrp@
gmail.com

M/s Gonsai 
Logistics Pvt Ltd 
Through its 
Director Sh 
Pankaj 
Mehndiratta Vs 
M/s Dashmesh 
Sonail Healthcare 
Pvt Ltd Through 
its Director Sh 
Devinder Sodhi

SH. 
RAKESH 
KUMAR 
SHARMA

sharmarakesha
dv1@gmail.com

INDIAN 
OVERSEAS 
BANK Vs Bhoore 
singh

RUPAM 
KUMARI 

Asics Corporation 
Vs Mr Singal

GAUTAM 
BHASIN

eludication.lega
l@outlook.com

M/S OM SONS 
MARKETING 
PVT LTD. Vs M/s 
Gold Line 
Developers Pvt. 
Ltd.

SH IRSHAD 
AHMAD

Bioelite 
Lifesciences Pvt. 
Ltd. Vs Enzene 
Biosciences Ltd.

ISHU GOEL 
& DIVYA 
PAL SINGH

idsingh.work@
gmail.com

MOGLI LABS 
(INDIA) PVT 
LTD Vs Shree 
Siddhanath Cotex 
Pvt. Ltd.

SH TARUN 
VERMA

cstarunverma@
gmail.com

EXECUTION 
(COMM)

RAJKUMAR 
SHARMA 
DECEASED THR 
LRs
Vs
M/ESSERS SHIV 
CONSTRUCTION 
COMPANY

MANJEET 
SINGH 
CHAUHAN

georgianslawoff
ice@gmail.com

EXECUTION 
(COMM)

M/s Prakash 
Pipes Limited Vs 
Krishna Prasad 
Shukla Proprietor 
of Ms Krishna 
Hardware

SAHIL 
GUPTA

admin@raguell
aw.com
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50

509 413/2024 10-12-2024 9899218215

509 CS(COMM) 11-12-2024 9643008880

509 417/2024 13-12-2024 J M KALIA 9810325510

509 15/2024 16-12-2024 9818140844

509 16/2024 17-12-2024 8306098849 30.11.2024

509 CS.(COMM) 639/2024 17-12-2024 9212888057

509 CS(COMM) 643/2024 18-12-2024 9911363574

509 CS(COMM) 647/2024 19-12-2024 9999626126 03.12.2024

509 CS(COMM) 651/2024 20-12-2024 8588840703 16.12.2024

509 CS (COMM) 654/2024 21.12.2024 9810600656 16.12.2024

509 420/2024 21.12.2024

509 421/2024 21.12.2024 9899331166

509 424/2024 23.12.2024 9810840045 24.08.2024

509 CS (COMM) 663/2024 23.12.2024 8920624902 21.11.2024

509 43/2024 24.12.2024 98106 76 750 05.12.2024

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

EXECUTION 
(COMM)

R S 
COMPONENT 
AND CONTROLS 
INDIA LTD. Vs 
M/S CUBICAL 
LABORATORIES 
PRIVATE 
LIMITED

RAHUL 
MALHOTR
A

rahulssmalhotr
a@gmail.com

CS 
(COMM)/634/2024

UPGRID 
SOLUTION 
PRIVATE 
LIMITED Vs 
Nirmala Gupta

RUPESH 
GUPTA

contact@aaaleg
al.pro

EXECUTION 
(COMM)

Rince Thomas Vs 
Bhushan Diliprao 
Satpute

jmkaliaandcom
pany@gmail.co
m

OMP (I)
(COMM.)

ANAND RATHI 
GLOBAL 
FINANCE  
LIMITED Vs 
AMAR 
GREENGRASS 
HEALTHCARE  
AND 
DIAGNOSTICS 
PRIVATE 
LIMITED

ARVIND 
KUMAR 
JADON

arvind.jadon@a
rvindandarvind
.com

OMP (I)
(COMM.)

INDUS TOWERS 
LIMITED Vs 
ANILRANA

SH. MEHUL 
PARTI, MS 
SHIVANGI 
BAJPAI

disputes@chan
dhiok.com

CANARA BANK 
ERSTWHILE 
SYNDICATE 
BANK Vs 
RAMANDEEP 
SINGH PROP 
RAJA 
INDUSRTRIES

CHITRA 
MALHOTR
A

chitramalhotral
egal@gmail.co
m

SURAJ SINGH 
Vs SCARBA 
ASSOCIATION 
PVT LTD

KANIKHLE
SH 
VASHISHT
H

nikhleshvashish
th@gmail.com

Union Bank Of 
India Vs RD 
Contractor

SH. 
KESHAV 
KUMAR

keshav.adv1@g
mail.com

SUBHASH 
CHANDER Vs 
Delhi 
Development 
Authority of India

SH. 
RAMESH 
KUMAR 
CHANDEL

rameshchandel
1168@gmail.co
m

RAMAKANT 
PRATEEK VS 
BHARAT GUPTA

PARAS 
AGGARWA
L

parasaggarwala
dv@gmail.com

EXECUTION 
(COMM)

PUNJAB 
NATIONAL 
BANK VS M/S 
SHREE GANESH 
TRADERS

PRIYA 
NAGAR

EXECUTION 
(COMM)

PUNJAB 
NATIONAL 
BANK VS AMIT 
RANJAN

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

EXECUTION 
(COMM)

BANK OF 
MAHRASHTRA 
VS J K TRADERS 
AND ANOTHER

SUBHASH 
KUMAR 
JAH

skjhaassociates
@yahoo.com

INDIAN BANK 
ERSTWHILE 
ALLAHABAD 
BANK VS M/S R 
R COMPONENT

JYOTI 
RAJSHREE

advjyotirajshree
@gmail.com

COUNTER 
CLAIM

MOHIT VS 
MEENU ASIJA

ARVIND 
KUMAR 
JADON

arvind_kumar2
53@yahoo.com
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50

509 CS (COMM) 668/2024 24.12.2024 9650501903 21.12.2024

TOTAL 518

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

BANK OF 
BARODA VS 
PRITAM SINGH

SH HUNNY 
SHARMA

advhunnyshar
ma.28@gmail.c
om
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